
NTRAL ADMINISTRATiVE TRIBUNAL 
ERNAKULAM BENCH 

o'k 
OA 2, 67,87, 113, 1.26, 137, 181, 212, 266, 268, 
269,277,281, 299, 300, 301, 302, 303, 319, 325, 
326, 327, 328, 329, 331, 333, 344, 345, 346, 347, 

coo 348, 350, 351, 352, 353, 354, 355, 35, 357, 358, 
359, 362, 363, 364, 366, 368,369, 370, 371,372, 
373., 3.80, 381, 38, 386, 388, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510,557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr. K.George Joseph, Administrative Member 

I. 	OA 29/2013 

C.1- 1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	. 'I'.P.Latheel 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu SreedharaI-i) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavdrathl Island-682 555 

"Ie\Chairperson 
• 	: 	ci4gc (Dweep) Panchayath 

/ 	J1i1n Island, Union Territory of Lakshadweep-682 558 

/ -\; 

Applicants 



t 

4. 	The Exeëütive Offlcer 
Village (I)weep) Panchayath 
Kiltan Island, Union Tciritory of 1. akshadweep-682.55. 

1 	 . 

5 	The Principal 
Government Senioi Secondary School 
Kiltan Island 
Union Thrritdry oLakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayàttiyoda, Kiltan Island, 
U.ni6n*Territory of Lakshadweep-682 558. 

2 	Maisha '1 
S/ Kidavu Komalam 
Thenakka! House, Kiltan Island 
.U1ion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
.S/o Khalid 
Aliniapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rai 
$/Q, yth Ko'a 
PuIhiathkila 111am, Kiltan Island 
UpJi th'itiy of Lakshadweep-682 558. 

SaydMcihammed Koya C.H. 
Sb Mu th ukpya 
Chniayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

•RafeekKhai-i H,M. 
S/b Abdul Rhrnan 
Aliyai F-louse, Kiltan Island 

:Unio Tei*itbry of Lakshadweep-682 558. 
) 

(By Advocate Mi Shahu Sieedhaian) 

	

• 	 :' 	

: 	 •. 

• 	 ••. 	 0 	 Versus 

- ................... 0  

0 •  

Applicants 
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' 101. 	Unin TeiTito.ry of Lakshadweep represented by 
tho Administrator, Kavarathi Island-682 555 

The r tor of Panchayath 
Unioi Tërritoy of Lakshâdweep 
KavarathiIs!and-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kjltan Island 
Union Territory of Lakshadweep-682 558 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2 & 4) 

3. 	0A8712013. 

I. 	Abdul Salarn P.P., age 43 
S/o Saidmuhammed 
Puthiyapura, Kiltan Island 
Lakshadweep. 

2. 
So, Sadrnuhammed 
KatiohetaF-Iouse Kiltan Island 

1sjad)eep 

(By Advocate Mr.Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
L'iion Terrjtory of Lakshadweep 
Kdvarathi -682 555 

2. 	th.Dftector, Department of Science & Technology 
11p Administration, 

Island 682 555 

3 	ub $isloial Officei 
Ofic9 of th Environment Warden 
Dtd.ftiérit .ô Environment and Forest. 

Islnd, Lakshadweep-682 558 

/ 	
4 Th 	Clairpei son, Village (Dweep) Panchayath 

Iiltan 	sland, Lakshadwecp-682 558 

Respondents 

Applicants 

Respondents 



4 	 . 

(By Advocate 	(Mi S Radhaknshnan (R1,2 & 3) 
(Mi R Rarndas - R4) 

4. 	CA.1113/2013: 

1. 	Mthukoya T.P. 
8/0 IKidaveHaji 
Thu uvalhapuia, Kiltan, Lakshadweep 

2 	Sa!h P 
S/d Ibiahirn Haji 
Pardara, Kiltan, Lakshadweep 

Y aèbobP.K. 
S/oSUbair.A. 
PuñnaldKad, Kiltan, Lakshadweep. 

AliMoharnniéd 
Sb Attaka, Aliyar, Kiltan, Lkshadweep. 

Kunhikoya A.P. 
S/a Sayed Muhammed P.K. 
Arakka1pura, Kiltan, Lakshadweep. 

IdUaA. 
/oKiç1ve T.P. 
1ioiKi1tan; Lakshadweep. 

4uiavar 
Sb Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

at1iarC}L 
S/oN1ohaiiirned P. 
Chadiura, iijtan, Lakshadweep. 

IheAiiP!' : 
S 	binqd V, 
Pakkyoth Id(an, Lakshadweep 

I 	.I 

10 	ThIi1edPI 
Sb Kihfti1-taji., Pallithithiyoda, 
Kiltn Takshadweep. 	 Applicants 

(By Advoc: Ms.Daisy I Daniel) 

Versus 
I... 
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ftc Administrator 
UniOn. Territory of Lakshadweep 
Kavarathi-682 555, 

2 	The Chairperson 
Vi!Iage(Dweep) Panchayath 
Ki1tar-682 55;8: 

3 	he Ep1oyment Officer 
Kavàràthi, :Lkshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi-682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

6. 	HrticuItura! Assistant 
Vi11ae (Dweep) Panchayat, Kiltan-682 558 

(ByAdvocfe: Mr.S.Radhakrishnan-R1 ,3,4&5) 

OA 126/2013 

Aadu1Ia K.. 
Sb0 Yqusuff 
Kannichetta, KiItan Island 
U'I' of La shd:adweep-682 558 

Kunhi.M, 
S/10 Ambukoy.a 

IancIumn!,.Ki!tan Island 
TfLsbd;d'weep-682 558 

• 	•'•; 
 

S/o Moharnmed 
KoniaIam°Ki!tan Island 
JJ.bfakshdadweep-682 558 

Sa1em PP. 
S/o :II amsa  

Pthhenpura, Kiltan Island 
UT oiLtkshdadweep-682 558 

1'c6 1< A 3. P.  
7 ... '•'. 	Chádan 

I• 	.i 	. 
Pw athupuia Kiltan Isldnd 

[ of a1shdadweep-682 558 ...........................• 
, 	 ,. 	 • 

-• 	.7 

Respondents 
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6. 	KyhJi1.P.... 
Sb Pukoya 

..Kattâmpally, Kiltan Island 
UT of Lakshdaiweep-682 558 

7 	Abdul Kasirn P N.  
SIb Muneer 
Pentàtnveli,Kiltan Island 
UT of Lakhdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Uiiion Territory of Lakshadwep represented by 
tlie Administrator, Kavarathi Island-682 555 

tle tftèctor of Panchayath 
Uhp.n Thrritory  of Lakshadweep 
KávraThiIsland-682 555 

The (Thairperson 
Villae(Dweep) Panchayath 
Kiltar Isl.and, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dwecp) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Environinet Warden 
Department'of Environment and Forest 
ZbnaLOFflce, Kiltan Island 
Union Territory' of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheen K.K. 
S/o Shail< Podvalap 
loovalap l-Iouse, Kiltan Island,C.

558. 

2. 	NQQI:1Jsl:an,.I-I. 
Sbq'Il101$k" 
t<liyoda, 'li,tan Is land, 
U'I of Uâkshady'eep-682 558. 

. 



H 	,.. 
lbrathullaTK 
S/Ahaid 
1hri,ka House, Kiltan Island, 
UTf. 1aksha weep-682 558. 

Aneerali A.P. 
Sb Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT oiLaksh.dw.eep-682 558. 

Ismail T 
S/oYusuf 
Tholiyoda House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Sd.Mohàmmed Koya K.P. 
. S/h Mo•h?ned 

Kanjipurà I-lOuse, Ki.Itan Island, 
I*JJ.. of Lakshadweep-682 558. 

Kasinkoya C.H. 
SI6 Muthu .koya 
Aniiipi.ira House, Kiltan Island, 
UT of Lakshadweep-682 558. 	 . 	Applicants 

(By Advocte: Mr.Shabu  Sreedharan) 

Versus 
. r I 

Union ieidry of.Lakshadweep represented by 
the Adiniiittor, Kavarathi Is!and-682 555 

he irectorofPanchayath 
Union Territoiy of Lakshadweep 
Kavarathi Island-682 555 

The chaiipthon 
VillagDwep) Panchayath 
Içiltn Jsand,Wnion Territory of Lakshadweep-682 558 

I 	•.. 	.111 	I 

Il l  

 

, 

\ . 	 . 

• 0. 

1 ne 	ectie urricer 
Vi'llaë(1weeD) Panchayath 
KiItar [sland; iiJnion Territory of Lakshadweep-682 558 

Lhe Assitaht Fngi neer 
e6trica1 Sub Division 

Ilan Island 
io\ri Territory of Lakshadweep-68 558. 	 Respondents 



S 	
° 

8° 

(ByAdvbcae° ; M. °Skadhakrishnan (R1,2 1 4 & 5) 

7. 	OA 181/2O13. 

Sadakathulla,A ;  age 38 
8/0 Kunhi Ahàmmed 
Ajnad House, Kiltan Island 
La k s Ii d we ep. 

Narrul!a P.T., age 26 
S/o 'KunhI 
PaIlihithiyodà.House, Kiltan Island 
Lakhadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

. 

Applicants 

Versus 

The Administrator 
Uri on Territory of Lakshadweep 
Kav8rathi-682 555. 

The Chairperson 
\'illagc (Dweep) Panchayath 
Iilta;682: 558 

ireeib;b.Pnchayat 
epitnt of Panchayath 

Ka'iarathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.ANo.2 12120.13 

P P. :l!avvàbW/o  Abdul Salam 
Laboui ci, Agi icultui al Department, 
Agti Island, Residing at Palhpurarn House, 
UriiH 1 eu itbiy of LakshadweeD 
AàiIsIàJ)d:1':. 

(By Ad'oc.te:; MrJaju Babu) 

• Versus, 

° Th Directorof Agriculture 
Union Tcrritol'y of Lakshadweep 
Ka'aratti Jslaid - 682 555. 
5/ 

S 	 ° 	 S  

Respondents 

App! i cant 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

9. 	0.A266/2013 

I. 	Sabir Au. K 
Kuriyathiyoda I-louse, 
Kiltan Island. 

C.P. F•iroz 
Chemmanam Palli House 
Kalpeni Island. 

K.P, Cheriyakoya 
Karuppathapura House, 
Ka1peni Island. 

MC. Jaffer 
Paklipura House 
Kalpeni Island. 

1-labsa. A 
Alikorrie House 
Kiltan Island. 

A.P. Naseema 
Aynapura House, 
Kavaraiki Island. 

(By A vocaMr. 	Gangesh) 

Versus 

1
Fhe Adminitrator, 
'\drninistatioii of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 
The Director (Services) 
Administratioii of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

Environment of Forests 
rrioy of Lakshadweep, 

rithi 62 555. 

Respondents 

Applicants 

Respondents 
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(By Advate:Mr. S. Radhakrishnan) 

10 OANo 268/2013 

I 	M Noorul Ameen 
Sb 	C Sayed Mohammed K  
Mulayam House, Agatti Island 
Union Teriitory, Lakshadweep 

2. 	B.M. .Mansoor. 
Sb. Late A.G. Mohammed Jalaluddin 
I3harkath Manzil 
Agati lsland,Union Territory 
La k shad weep. 

(By Advocate: Mr. Grashious Kuriakose), 

Versus 

The Acminstrator, 
Union Territoj/ bfLakshadweep, 
Kavarathi - 682 555. 

TJe Director of Panchayath, 
teprtrnent of Panchayath 
Kavarattj -682 555. 

Director of Science and Technology 
nd Envirnrijent, 

Union 1eroi' f Lakshadweep 
Kaaàthi6'82 555. 

Director(Labour& Employment) 
Kavárathj - 68 555. 

Special Offier 
Village (Dweèp Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishna) 

II. 	OA269/2013 

Ahamid BasheeriC., age 32 
SboT,'Ornis' 	. 

Island, 
a1K5hadWçep:. 	M 

(By A V6cae M r ¶rashious Kuriakose) 

/ 

S 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

DirectorofPänchayath 
Department of Pànchayath 
Kavaiathi -682. 555 

5 	The Executive Officei 
Village (Dveep) Panchayath 
Kiltan 7 682 558 

6. 	Hortidiltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 	 Respondents 

(By Ad'ocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12. pA77/2013 

Hameç1, 
D/o Sid 	ilrnrn1 
Nambi.h m HQUSe, i1tan Island 
Lakshadvep 	 Applicant 

(By Advocate: Mr.Urashious Kuriakose, Sr.) 

Versus 

The Adniinisor 
Lfl of Lakshadweep, Kavarathi-682 555. 

bjet pf.äóhayath 
pehièrit fPanchayath 

- 	 CCC 



• 
•"r 	':'' 	.:::::;''' 
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4 	Chaupeisoi 
Village (Dwep) Panchayath, 
Kiltan-682 558 Respondents 

(By Advocate MrS Iadhakrishnan - RI-3) 

13 	OA 281/2013 

TahaP 
Sb 	Sayid V:K H 
\'al I ôrnkadiyod:ü' 
Kiltan 1sland, Lakshadweep 

2. 	Sayed Badushä Muhideen S.V. 
Sh'ahar Ban Vilas House' 
Chetlat, 	, Applicants 

(By Advocate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

I he Administratoi 
uF of Lakshadweep, Kavarathi-682 555 

CA 

2. 	1>irctor 
cince &'Tchno1ogy 

Chtlat-682 556 

3 	Diiçctoi of Panchayath 
Rui al Development Department of Panchayath 
C1il8.2 1 555. 

4 	Chaipeison 
Village (Dweep) Panchayath 
Chetlat-682 555 

5 	AddI Sub Divisional Officer 
.Chedat-682 556. 

6. 	Jiinior Sci,entiflc Officer 
hetlat-62:5. 

7.
CA 
 Accounts Offlci 
Secictariat, Ka'vaiathi-682 555 Respondents 

_BAd\ocate MrSadhakrishnan-Rl-3 & 5-7) 

14 	Oc 	No 299/2013 
,1• 	 1 

Ii 

S 



P.P. Sulaikha 
Puthiya Pandararn I-louse 
Kalpeni Island: 

5 	C P Nooijehan 
Chemmanam Palli House 
Kalpeni Island 

6 	A. K I3cebi 
Arakkala.. J-Iouse 
t<a1eni Island, 

7. 	M.P. Mohammed 
MulUpura House 
la1peni Islard. 	 Applicants 

(By Advoct Mi K B. Gangesh) 

• 	, 	Versus 

I. 	The Adrninistiator, 
Adnnistratioh of the Union Territory 

fLakshadwep, Kavarathi —682 555. 

The Directon (Services) 
Adrninis.tratiqn of the Union Territory 
ô Lakshadwp, (Secretariat), 
Ka'araui - c8 

61  
térritby of Lakshadweep, 

k'avarathi-682 555 
',Riesented by its Uirector. 	 Respondents 

(By Adocae Mi 	Radhaknshnan) 
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15. 0A30012013 

 B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

 B.Ahammed, age 43 
£/o Mohammed, Bakakada House 
Andrott Island. 

 K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island, 

 P.P.1Iassan,age41, 
S/o Saeed Bukari M.P.,Pandathpura House, 
Andrott island. 

 M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Androti. Island. 

 M.l3ampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

 'C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Androti. Island. 

 K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Androti. Island. 

 'LP.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

 B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

 P.P.Fathiniath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott island. 

 A..Jama1; age 48, 
S/oAbdulla Attalada, Aliyathara House, 
Andron Island. 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakka! I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
•D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1 
S/o Ukkàs, A1iyathara 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosarnrna C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
•S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/0 Yousaf, Kornalam Kattu,. 
Andrott Island, 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolildat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o Sayeed Ismail, Kannichetta, 
Andrott Island. 

4..; .1?.Y.4--1apza, a g e 34, 
'Koydhave M.P., Pandathpura 
Androit sIand. 

/ 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura I-louse, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perurnpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott island, 

L.Pathumrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Androit Island. 

1-I.K.I-Iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31,. 
S/c Koyamma, Kunnarnkalarn House, 
Androti Island. 

K.Mohamrned Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andiott Island. 

K.Mohamrned Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Androti Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Ket'akkadarnali House, 
Androti Island. 

A.Rsheed Khan, age 39, 
Sb Sayeed lsmail, Aliyathaia House, 
Andwtt Island 

K.A;bdUl Salam, age 33, 
S/o Muthukoya, Kannathirrirnada House, 
Andrott Island. 

36: K.kAwar Hussain,age 31 
S/.o Koa V., Kerakkada House, 
An droit1s1 and. 



. 
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P.Mohammed Rafee, ae 25, 
S/a Mullakoya, Pachanal House, 
Androti Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o I3asheer, Kakachiyapura House, 
Androti Island. 

Basheer Karalunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andron Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada 1-louse, 
Andrott Island. 

P.P.Mohamrned Farooi , age 37, 
S/a Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/a Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
D/o Yousaf, Mylachetta I-louse, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Androti Island. 

Guhar. Madeena I3eegum, age 37, 
D/o;Mohammed B, Aliyathara 1-louse, 
AndrOtt Island. 

46 	K Pookunhi Koya, age 36, 
S/ Ycoob, Kol ikkatt House, 
AhdroU Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 
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I 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 

Lakshadweep, Kavarathi 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

4 	\/ ill age (Dweep) l'anchayat 
Androth Island represented by its 

LXecutiVe Officer. 

Faisal Ameen 
S/o Pookoya N 
1L\chammada I-louse, Androth. 

i\'loharnmed Shamsheer M.K. 
S/oBathesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
-'S/o Seeftii 
Aliyathara 1-louse, Androth. 

S. 	Noushakhan M.K. 
Sbo,Sied lKoya 
1\4yhkakkada I-louse, Androth 

9, 	Mmmed Kasim P.P. 
S/d Kiclave, Palathupra 1-louse, Androth 

10. 	Abdul Akbar 
Sb Subair 
Pandath Puth iya Pura 1-louse, Androth 

S 

II . •Mujeeb Rahman 
S/.O Ibrahim 
A liyathara 1-louse, Androth 

12. 	Siraj.K.'L'. 
.+1sim Koya 

Knj1iiathi House, And roth 
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13, Mohammed Hassan 
S/oK.unhi Koya 
AyePamada House, Androth 

Mohammed Abdusalam T 
S/o Ausa1a 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassirn 
S/o Koya 
Shaikkinte Vëedu House, Androth 

P.P.Koyamrna 
Sb P.K.Kidave  
Palathupura House, Androth 

Muhairned Khaleel 
S,o Adu11a 
A,Iiyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikka1 Puthiyapura House, 
Andrbth. 

(By Advoqate 	M r. S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5- 1 9) 

t tI  

: 1  

/'•/•._ 

1 

• • 	 • 	 •• 	• 	F; 
r. 

Respondents 



.. 

16. 	OA.301/2013 

Attakoya T.V, age 44 
Sb Koya Than kgal T, 
Thi1th Va!iyakkattu 
Andrth I1nd'. 

Sayced 1bya, age 43 
Sb.o Koya KidaVe, Aliyathara House, 
Androth Island. 

 Moharnmedage 54 
S/o Shaban, Biriyamrnada House 
Androth Island.. 

 Yousaiage6O 
S/o Ah ammed, Kandalath House, 
Androth Island. 

5 Mujeeb Rehman, age 35 
Sb loya, Kaachetta House, 
Andioth Island 

6 Abdul Nasai, age 38 
Sboa1la Koya, Kunnashada House, 
Aidroth IsIaiid.. 

7 Mohammed lasheei, age 37 
S./o Yacoob, 4\l iyathai a House, 
Andioth Island 

8 
I 	

14 

SIihaudleeii, age 35 
Sb® Sa 	eKpya,  Pandath Puthiyaputa House 
Anioth Iarid 

9.  
Pookdya, age 
Sb Koyamma, Mayampokada House, 
Andioth IsIan' 

10 Noula! age43 
Sb 	Koyanna Koya, Thacheri House, 
Androth Island 

11 

 

Asif 
Sboeethi, 1 háchci i Moosathada House, 
Jndioth Island 



12. i1ssah, age 	0 
$/o iana1udhee, JKadiyammada House 
Androth Island. 

13. Mohanmed Rfeek, ag&41 
Sb 	Ayshomiffnbi, Bilütheth House, 
Arìdroth Is1and.•:; 

14. Ja!al,age 37 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

15. Farook,.age 49. 
/øKQyamna, P6cha1añ House, 

Andioth Island 

16... bi61 Hassañ age 51 
$/p Abdul Khader, Karachetta House, 

17 Koya,agc48 
Sb 	Sayeed Mohammed, Thacheri Moosathada House, 
Adroth I slànd. 

18 l3asheei,age47 
S /b Kidave, Moodampura House, 
Androth Isid 

19. uhammed Hissai 	age 42 
Siô Tlamccd. 	hikakem Pura House, 
AridroW 1sia 

20 Jabbai,age39 
S/d1Jall 	I<oyKunnashada House 
AndrQth • IsFaiic. 

 M.0harnmed.taudden, age 33 
S/o Sayced M&laTflmed, Neelathupura House 
Androth Island 

 Hdhed, age 4 
'o Saeed L'\1oharnmed, Kunhali House, 

drth lsdand,  

vi 0 
23 	Shahu! I I irneu, age 33 

Siidave Poodamkakkada House 

AuiJot 	Island 

24 Ii1a3cebi, age 46 



• 	 •; 	 . 

2Z 

S/0 1  SiddeequJ Puthiyanalakam House, 
Andioth Island' 

25 Indcen, age 60 
Sb 	Ahammed, Kandalath House, 
Andrdth Is1ard. 	

C• 

 Moharmec1Sãem, ag6.42 
S/o Sayeed Mohammed,1 Kunnashada House, 
Androh Is1ard. 	• 	 .. 

 Gfoor, age 41: 
S/o Ihangu Koya, Pentamveli House, 
Aiidroh Is1ai1d.. 

 Sideeque,age43 
Sb 	Kidave, Modiyothada I-louse, 
Androth Island. 

 Shanavas, àg 	33 
S/c) JKunh.i Ioya, Pochalarn House, 

rdroth IsIan.. 

30 Pookunh, age SOn 
$b 	Kidavq, Altyathata House, 
Andiot 	Island 

31 alee1 	3 
SbBuhati, Asanakar House 
Andioth Island 
............... 

32. I1'1ys,.age  36 
Sb 	I-lam7a Koya, Aliyathara House, 

dio 	Is1aL, 

33 Mohammed 	sheer, age 39 
5/6 Sayced Mohammed, Aliyathara House, 
Andiotji Island 

34 Mohanedai, age 33 
S/oSayccd Iii1, Aliyathara House, 
Aiiddth. .I.l nd: 	. 

'1 	 35 Ciei iya Koy,., age 46 
Sb 0. Kadei, Matharapura House, 
Andioth Island 
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•:. 
 Mohammed S1eern, age 33 

S/o Koyamja, Kannipura House, 
AñdothIsland.Y 

 Shmsuddeen, age 33 
S/o Abdul Kader, Belichetta House, 
Androth Island. 

 Kunhiseet 	age 47. 	'1 

S/o Aboo Sala, Lavald<al House, 
Androth Island. 

 Yacoob, age 45 
S(o Sainddeen Kunnashada House, 
Androth Island. 

 Abdul Jabbar, age 38 
Sb 	Sayeed Mohammed, Kannichetta House, 
Androth Island. 

 Jamal., age 41 
S/ ;Saye 	Bukari, Bidumkattu Bilutheth House, 
Andioth Island 

42 Subaida, age 	9 
Thacheri Biyyada, 

Andioth Island 

 SajinaBeu, age 29 
D/d Nallal<oya, Lavanakkal House, 
And.roth Island. 

 Shha.ias ieern, age 28 
DIo Kunhi Koya, Lavanakkal House, 
Andioth Island 

45 S'acl Ehan, age 32 
Sb9 Pookunhi Rahmath Villa, 
Andioth Island 

46imUddeeh P p T, age 33 
/7 	Sb 	asai, Chodath House, 

Anch6th Island 

: 	47. 4 
Sb 	Yousaf', Pandaram House, 
Andioth Island 



 Plassan, age 39 
S/6 Sayed Bukari, Matharapura I-louse, 
Androth lsiar;, 

 Mohammed Sleem,:ag 38 
Sb 	Yotisaf,' ThailathHouse, 

Al2dr6th;,Is 1 and. 

 Mohanmd Ivlusthafa, age 36 
S/o Pookoya,Neganrnada House, 
Androth Island. 

 1(o)/a, age 36' 
S/o Attakoya., Mathil House, 
Androth Island 

 Kamil,age4l 	 0 

S/() Muthu Koya, Palathupura 1-louse, 
Androh Island. 

 ae,3) 
s/o:schi 	Lavanakkal House, 
Andiôh 1slad. 

 Sakariya, ag 	2 
S/o Muthukoya, Bilutheth House, 
Andoth Island. 

 Salihage37 
5/0 Kuniko'd,Aynarnada, House, 
Androth 	sl'and. 

 Ia Ii iii ath u I la, 'age 39 
bo S idddcqife,Bilutheth House, 

And ro h Is 

 Mohmiiied 	larn,Naser., age 40 
Sb 	Sayed ;,Mharnrned, Pall iyet House, 
Androth ls'lid. 

 Sayeed Mohammed, age 42 
S/o Kasi'ml, 	hadapurakattu 1-louse 
Androth. Island. 

 AhVarRusar, age 29 
'/o PjQya, Ki.nnashada House 

Androth Ila'nd. 

0 '  

S 
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Mujeeb Rebman, age 37 
SIoSayeed. Buhari, Karakunnel House 
Androth Island. 

N,oufel K, age 33• 
$to.N.atta'a Koya, Cheriyadam House 
Aiidth.1slnd: 

65. 	bdp! Smad,.ge 45 
S/6 Kdyanhia; Karakkada House 
Androth 1slnd. 

66 
	

Shasu Shumoos, age 34 
S/o Cheriyakoya M., Pentamvi!apura House 
Androth Island. 

67 
	

Mohamndbul Naser, age 308 
/o, Jajel 1Kotiathattu House 

\ndroib ,I 

Mob 

	Mda!flnLathahul1a, age 33 
$16 i(óya 1ikoya,Nallal House 
Androth Is1d 

69 	ithullah, ge3O 
S(o Iunhisethi, Perurnpalli I-louse 
Androth lslahd. 

70. 	Riyasage 29. 
Sb Shaik Koa P.S., Pentambel ipura House 

j'oth [slajd 

/1 	) 	71 
( 

.:,.: 
77. 

.7 	.•. 	. 

Pandathu Lavenakkan House 
fdtI1? Is land, 

7 



S 

ShiSuderge 32. 
S/o Muthu Koya K , NeIlai House 
AndrothIsInd. 

Mohammed Naseer, age 28 
S/p \4uhammed, Pentamvelipura Hous.e 
Androth Island. 

Raulath Beegum, age 29 
Sb Thangakoya, Arathupura House 
Androth Island. 

Fathahuddêen, age 38 
S/o Kidave UK., Makket I-louse 
And.rQth. Iland. 

• 	
: 

BadrijMuner, age 32 
5/0 hcIul lhder, Moodampura House 
Ahd.joth Jslad. 

Mohaimed1ustafa, age 33 
5/0 Ahanìmdiya, Jabalpura House 
Androth Island. 

MbhamiedKasim, age 47 
S/61  IidaeVK., Makket House 
Ahdroth Ilaiid.' 

House 
id:oTi Islirid. 

• 82. 	kuiisedthie47 
Sb Yousaf 2I6tharapurakatte House 

• 	Ahdroth IsIard. 

83. Hamsa Koya,dge 42 
A 	 ; Sb 4hãmmdMakkett House 

\ • ;• 	• 	:An•oih lsIaid. 
• 

77 

79 

M. 

rei )osalih, age 40 
ammed, Bilutheth 



84. Atakoya, age 49 
• S/b Yacoob,.Aliyathara House 

Andrdth Island. 

• 	 85. I]ia1e: ; .age9 
S/ô $aed, C1e6kka1' Pü'thiyapura House 
Androthlslähd. 	. 	 1 

 1akhiil1, age 34 
S/o Sayeed Mohammed, .PaI1iyett House 
Androth lslahd. 

 Bashcer, age 55 
Thacheri Moosathara 
Androth Island. 

• 	 88. Mohammed Farook, age 33. 
• Sbo Nal lakoya C.L, Tharampall i Makket I-louse 

Ahdroth kland. 

 Abópa1ih,a31 
S 	Slik (oy.,.Moosakada House 
Androth T1aiid. 

 Sa1em,ael 
S/o, Seethi,Krakunne1 House 
Andrdth 151aid. 

 MohammeaKsirn, age 33 
S/o.Sayeed Mol ammed P.C., Pathada 1-louse 
AdotIs1anL 	S  

 
• 	

'•i.I 

yko 	L, age 44 
S/o Kiday TcLavanakkal  House 

• 
jtJaHd,. 

 MoliedJiissain, age 41 
S/.oSayed Iñail, Kandalath House 
Androth Is1and. 

/ 	
94 	Sàbj Khan, age 33 

S/o i<oyanimakoya, "Thattampokkada I-louset' 
Ano1i Island. 

S-S t 

95 LIss 
, Podkakkada House o 	yed 	'ukan 	arn 

'A.dt 	f1a.id. 
• 

. 	 --ic..,' 	• 	 ..- 
...... 
	 :. 	 -- 	.......... 



. 

96 	Akbai C , age 33 
S/o Attakoya K Edayakkal House 
1\ndi ott Islahd 

II  

97 	ibdu1 7ahab, age 33 
Sb Thangakoya P , Kunchali House 
Andi oth Island 

fylohaiiimed Müsthafa, age 42 
Edayakll1-ios 
Androth Island. 

Navas, age 25 
S/a llussairi,Th.ahira Manzi 1 
Aidroth Islaild.: 

100 Shanavas, ag 3 
S/o Shai afudeen, Math ii House 
Andi oth Island 

Hasaa 	33 
S/o éehiM, Lavanakal. House 
Androth .I1and.: 

Mohamned Basheer, age 42 
S/a Yousal, Nellal House 
Andioth island 

103 Shapi.suden,dge 36 
S/a Nalla Koya, Kunnashada House 

ndoth Island 

104 Zainul Abid, age 26 
S/a Kidave K Palliat House 
Androth 1slaiid. 

105. Muthu Koya ae 39 
S/a Kunlii.Sethi, Makkette 
Andioth Island 

1 06 i1ohammcd Mukhbeel, age 30 
S/9 iKQyam  mkoya, Kerakkada House 
Andioth Islp 

107, Shamuudeem, 'age 27 
S/a Kaya Kidave M P , Pandathupuia House 
Andioth Islard 



• 120. ZaiñulA bid,age 41 
Sbo :Assinar  N.P., Kandalath House, 
Androth IsIad. 

1 21. Moharhmecl, age 50 
Sb -Abdul K1adé.r, Kaval Chetta House, 
Andrdth 1s1ard. - 

Abu.Nãsir,ap36 
S/o$.iddique,Kuniia1ada House, 
Andith Island. 

Mohammed Aboo Salih, age 37 
S/O MustIiafa,Aiirne1arn House, 
Androth Island:. 

Koa, age 37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island. 

Moharniied Rafeek C.P., age 38 
S110 Sayed, qheri kkal Puth iyapuram 
Andioth Island 

MoIrnmed aafek, age 40 

	

Sb 	fli1utheth House, 
Aidroth i1and. 

127.Mukbcel . age 28 
Sb, Majeed U., Perumpalli House, 
A nd'roih Island. 

1 28. I.asheed Kh,ah-, ge 33 
S/d Kicv&A.', Biyyadachetta House, 
Ahd;ioth JsI,an. 

129 Mdhaicd 	ook, age 31 
bo Pookuty 4Kiinne1 House, 

'iddth JsIajd. 

130. 1 ,  8hmaihu1Iah,age 31 
S!c KoyarnniaK.P., Bappathiybda House, 

I slarid. 

131 	hiiimcd Kasirn, age 30 
Sb...1Ja.1lakQya içennashada House, 

jnd1oth Island 

	

- 	/ 

-------- 

................................... 



S 108 Shihbudheeh, age 27 
S/o Muthu KoS'a, Pandathupura House 
\ndioth Islard 

1 09 Ubaidulla, age 29 
Sb Sathai, Kannipuia House 
Androth Island; 

110 Jalal, age 49 
S/o Yousal P , Moodampura House 
Andioth Island 

Kidavü age55 
Sb Indeen M , Biriyamrnada House 
A ndroth I si and 1 

JKidav,u,age5.9 
S/o lijab, Mekkt House 
Androth Island. 

Mohammed Sá1hudheen, age 26 
S/oKpya T:P., .Kandeth Hçuse 
And:oth Island. 

114 MohamedShakeei, age 22 
Sb Kun1scethi, Makket House 
And4oth Island 

115 M0 farneA1thaf, age 24 
Sb Jarna1 Mayornpokkada House 
Aiih Island.: 

Abdul Gafoor, age 28 
Sb Nallakoya T ? , Bappathiyoda House 
Androth Island.. 

4ohanièdYathiya Khan, age 23 
Sbo. 134er;Ki, Mathil House 
Andioth Island 

118 NllaKbya, age 39 
L5/() Khadei F P C, 
Andioth Island 

119 Kunnikoya, age 35 
Sb Ahmcd, Ponnikam House 
Andioth Island 



• .132. Mohailiined Fa2a•1; age 38 
Sb 	Kidave M P, Kandalath House, 
Andioth Island 

133 Mohammed Abu1Gfopr T M , age 38 
S/o Nallakoya, Thai aixi.1ly Makket House, 
Androth 1s.latd. 	

.,. 	 . 
134 m  Jaal, age 57 

Sto Kida''e, Poovadakkattu House, 
Androjh Island. 

 Mohammed Sa1eein, age 31 
S/o Hassan IKunñi, KeyiyOda House, 
Androth Island. 

 Koyarnrna,age 47 
S/o.Aboo Saleh, Kavalchetta House, 
Jndçoth IsianL.. 

137 i1aayathuiia, age 38 
S/oKoyamrna, Kai achetta House, 
A,ndoth Island 

 Abdül'AzeezKh'an, age 41 
S/oM.ohanìriie1, Birayammada House, 
Androth Island. 

 Shasuddé,ge32 
S/,6:S.i q&cquei M P , Pazhayakamkattu House 
Adioth Islahd 

140 Isheej Kh'ai, age 33 
S/p 	 Ammelam House, 
Andçoth ts1and 

141 N1Iakoya, ae 50 
S/c Ahamed P 0 , Matharapura House, 
Andjoth Island 

142. 1Iàiiza:Ko)/aage .43 
1' ,Aliyathara House, 

ndoth Isjand 
H 

3 	he1ssain, age 28 
SiotIaiaIyI11? , Ai'nrne1am House, 



144 Sayeed Ismait,age 58 
Sb 	AdulIa P P, 1udarnkakkada House, 
AndiotIt IsIaiid :c 

I 	III 	I 

I 	I 	, 

145 Amjath Khan, age 28 
Sb 	Buntyamin, Arnn-ìelarn House, 
Anchoth Island 

 Mbiammed.Iqb1, ag.8 
S/o Nallakoya, Perumpally House, 
Androth Island. 

 PoOkunni, 	ge 	6 
S/o Yousafj-Iaji; Bappathiyoda House, 
Andibth1s!and. 

148 Mohamied 	ashcei, age 38 
/o Kidavc A, Mayainpokkada House, 

Andioth Island 

149. Cheiakoya äg. 36 
S/o J(unnikyä P., Thacheri House, 
Andioth Island.. 

150. 1  Nasccmudheen K S P , age 28 
/o Abdul Khadei F, Karachetta Sat ommapura House, 

Andidth Island 

151. ......1........ d ; KtyOii,.age 41 
S, 	Syeed 3uhi M , Kunchali House, 

152 Liyabuiahrnan, age 31 
Sb 	Kunniko ya M P , Chekummada House, 
Aridbth 1Iah.d. : 

153 Kunhihi, agc 46 
S/o K a der , : P u mpa 11i 1-louse, 
Andi oth island 

154 Páthurnniai, 	ge 52 

/ 
:T  ai 	Kolikkattu Naduvilkam House, 

Andioth Island 
it 

' 

155 
I 	I 

Safiyu1ah, ae25 
[)bo I1ana Koya, Aliyathara I-louse, 
Aiidioth island 

- I 
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156 Scethi, age 60 
W Sb 	Assamai, Pachanal I-louse, 

Andioth Island 

157 Sadakkathulla, age 3 
Sb 	Buhai1 V K, Chettapokade House, 
Andioth Island 

158 Bashcc, age 40 S./  
1 . 0 Say;eedK., 1unrcnashada House, 

Andioth Island. 

159, Mohammed 1Kthaishi, age 25 
S/p $ayeed, Mohammed, Karakunnel 1-louse, 
i\droth Island. 

 Siraj,age47 
S/oKidave K., Kunnumpura House, 
Androth Island.. 	- 	 - 

 Mohammed Ran, age 31 
Sb, l-Iamza JKoya K., Pathummapura House, 
Airoth Island.. 

162 Zainul Abd 1  age 26 
S/oJ\Jállahoya K C ,Palliyat House, 
Andjdth Island 

163 Abdi1 Jabbai 	age 35 
Sb 	Kunni Seethi, Makken House, 
A :idl. 001 Island. 

164. Sajeed Mohammed, age 54 
s/o Kida\'u,Povadakkattu House, 
Andioth Island 

165 Attabi,age7 1  
D/o 	ouef K P , Thacheii House, 
Andoth I1and 

1 

166 Balkcs age3 
mLL.,: 

., .1 1IL111 I F1UUC, 

' 	ftdioth Island 
/ 

1671Oob,age 40 
Of 
* 	 1lda\'u K, Ammelam i-louse, 

.Jd th I s]ad. 



1 68 Mohammed Raf'ee, age 42 
Sb Koyahky;Mayampokkada House, 
Andioth Island 

Mul. l .alciyaage47 
S/o Majeed K , Lavaiakkal House, 
Andioth Island 

Pookunhi, ag 46 
Sb Kidave P , Amnelam House, 
Andpth Island. 

Mohammel Kasim, age 46 
S/o You saf, Bppathiyoda House, 
Androth Island. 

Kadeeja, age 51 
Dbo Kidave K., Thacheri I-louse, 
Androth Island. 

Mul1aIi, ac 4 
Dio.Kida',.; Palathupura House, 
Androth Ihd. 

N1anzoor Ij 7yeed PP., age 25 
S/o M ..P.F'4thul lah, Purathikkatt Puthiyapuram, 
All 

I 
 di-04h Istaid. 

175, All Akbar K.;ae 25 
Sbo Chcnyakoya, Kannathirnada,i.
Aidroth Island: 

176. Mo1ammed Saleern, age 33 
SboShaikpy,Kunhali 1-louse, 
Andotl3 I stand 	 Applicants 

(By Aclvba N'i k B Gangesh) 

Versus 

I. 	The Adminisrtoi 
Administration of the UT of Lakshadweep 
Kavarathi 682 555 

ogriculture 
UF ol Lakshadk'cep, Kavaiathi 682 555 
i:rsentd b 	Di rector. 

3. 	Iiceto of Psnthayats 
C.) 	 . ;..- 	• 0 

/r f 

- 

S 
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Depaitipent olPanchayats 
Jdmin.istration bc the UT of Lakshadweep 
IaiF82 	55 

! 

4 /i11ae (Dseep 	Parichayat 
4ndi oth'Is1n! i epi esented by its 
I.xecutive Oluicei 

(By Advocate Mi S Radhakrishnan) 

17. 0A30212013 

1. Jailer, age 35 
S/P Babuj.an, Panetheçhetta  House 
&)-iini isld, 

2 Faiooqi.ie, age 33 
Sb 	Khade; ?  Kulandam House 

niini island 

3 Abdulla Koya, age 50 
S/0 Auäko'a, Malika House 

• Amini. 	Slaid. 	H: 

4. Nä1lakbyáàe 40 
SI /o Abdulla Koya, Puthoya Kanniyarn House 
Amini Island 

5 A11Mornned, age 47 
Sb 	Mohamnecj, Koinbarn House 

ri 

Respondents 

6 

7 

I 	• 

SIaiaftidheen, age 36 
/,o Kida', cKotechetta House 

Aknni sland 

Jbbr P.C, age 36 
Sbo: Chériy:a Ko)/a, Purakkachetta House 
Amini island 

Yousal age 36 
Sb iSade,  3eliyachadachatta House 
Amip. island 

11 

.- 91\utht1ky4, a1ge 33 
SbSayeq Sheioya, Marnpui am House 

Lfj

1 	 Ahin Jsland 

( 	I 
(By Advoa ee Mi B Gangesh) 

App! icants 



S 

4. 	\'iIIagç.(Dweep) Panchayat 
Amini Island represented by its 
Executive Offlcer. 	 Respondents 

(By Aclvqcate::Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. 0A303/2013 

Aboobakr P;, age 41 
S/o Knhikunhi, Pallam 1-louse 
Kavarathi 1s1ind. 

\4usthafa BK., age 45 
/o Sayeed,:akakada House 

1avarahi 

4id14.. age 34 
6.TA ,ajn",:'zat 	Malika House 

Is lihi. 
. 	 : 

Abdul NaeiA.P, age 43 
S/p Cheriyakoya K.., Aynipura House 
l<avarathi Islanc(. 

Yacpob K.P., age 41 
S/n Kidave U.P. Kuttipapepura House 
Kavarathi 1s1and 

61 	A l:ik,oya K, ag 31 
Sb 13aha P , Keliyam 1-louse 
1\Trathj Island. 

• 	 S  

V 



7. 	Mujeeb Rebman U P , age 34 
Sb Allko)/a C K, Uthampokakada House 
Kavaiail-  island' 

I 	 I 

8 	I hangky V P n a9ge 43 
/o Ukkas, Vadakkilapura House 

Kaviiathi Island 

9 	Mujceb Rehman B, age 30 
S/o Ihangakoya, Birekal 1-louse 
Kavarathi .Islaiid.. 

10. 	Sajitha P., age 3 
..Dbo AliAradarn, Poovinoda .House 
Kavarathi Island. 

11 	Basheet P 1 , age 44 
S/o Mohammed Pallipura, Puthiya 111am House 
Kavaiath island 

.3 	I 

12 	Abdul Rafeek K, age 44 
S/o Ahmed Kap.irnmada, Kadapurathaba 1-louse 
Kavai athi Island 

A.P..'age 
Sb Mohammed C P , Athampapepura House 
Kavat athi Island 

Mohnimed -htssain P A , age 29 
Sb KhalidI-Iaji, K P , Puthiya Alikom House 
Kavatathi Island 

I 	I 
if 

15 	ShaJhaniT J, 4g 35 

Sb lJamz, 'htiinikad House 
Kavaiathi islarjH 

16. 	J\iwar 	39 
Sb Muthu, Aynepuia 
}(avaiathi Island 

17 	Biheci S,ag5 
Sb I 1amzth A I , Safiyabiyoda 
Kavat athi Island 

.3' 

, -1kiige 45 
i 	.. 	/oboobake1i, Melillam 

' 	'Ka''ar,athi Island 
/ 

/ 	
I 

	

$r 	 ii 

\N J 
/ 

.... 	 . 
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19 	171arnzath, age 27 
Sb Umap i-Taji, Aynepwa 
Ravaiatfti Island 

20 Mujoeb Rehman, ag 38 
Sb Hamzath A I , Safiyabiyoda 
Kavatathi Island 

21 	Manikfan K P ,age 30 
S/o AbdijIla A, Kuttith.pçpura 
Agatti kiand. 7 

22. 	Hiday.athui,la S.M age ; 36 
Sb HamzathB K, Subaida Manzil 
Kavatathi Island 

23 	Ansai PP,age3l 
S/p Cheiiya Koya K P , Pak.ichipuia 
Kàvraih iIIslaiid. 

24. 	Sulirnan K..I.,age 38 
5/0 lKidaveJJ.P.., Kuttipàppepura 

1<avara1ii Island'. 

Yacoob C. P , age 40 
Sb Yousuf P Puleenakeel House 
Kavarathi:.TSland. 

NizmLidnKP , age 34 
Sb akauah)5 Kochipura House 
Icavaratfii.!s.!anct. 

Saleem V ago 39 
Sb Hamzdth V&oda House 
Kaviat.hi Is1nd 

Attakoya B,agèl 41 
$b AboohackeiM I, Biiekal House 
Kclvdiathl Island 

29 	Nauha P1 V ,age 30 
S/o Kra im iM C, Palliveedu House 
Kavaia1li Is1anç 

•i 	 r 	 I 

' 30 'hmmd qubal K K ,age 31 
S1 Içasmi P V , Kunnamkalam I-louse 

$ 	 J<avaiathi Island 

/ 

25 

26. 

27 

28 

S 



- 

•31 AshikA1iCP,ge3O 
Sb 	Au 	(, Cherdipapada 1-louse 
Kavaiathi Island 

32 Mohammed Rafi P. , age 38 
Sb 	Chci iya Koya PaUicham, Pulipinnakad House 
Kavaiathi Island 

33 PookoyaPP,age48 

• 

Sb 	Babujan M , Puthiyapura House 
Kiln 	Islah.: •;;.• 	 • 

 HussainaliK.P., age.33. 
S/p:Mu.hammcd,C., Kuttithayapura House 
Kavarathi island. 

 S1aimah M.,.àge •37. 
Sb 	1-Iamzatli M, Maidanoda House 
Rav.aratl5i Island. 

36 Kaja Ilussain C, age 37 
S/o Ahiiied Khan T.P., Chungam House 
Kavarathi 	lihl. 

37 Muje1bhrnan T K , age 38 
Sb 	Fhuilikad House 
Ka\'aIalhl Island 

38 Mohammed Shafi K P , age 32 
SbSayed PooA, Kakachiyapura House 
Kavaiathi Island 

39 Mohammed Rali B , age 33 
Sb 	Attakidave r P , Beeianthoda House 
Kavaiathi Island 

40 
I 	

II 

Relage 3 
Sb 	1utFu1leenkee1 House 
Kavaiathi 	lird 

-41 	hJ nmei K 	age 37 
S/o Jaifa C P 	Thekila 111am 
Kavarathi Island 

42 
) 	\ 

Mohaipmcd Raeek, age 37 
sM Attai K P 	okaiachiyapuia House 
Kavhi Island' 



1 	 -.--... 	-•...-.. -....•...... 	 -- 	- 

I 	 4.O 
1.4 

43 Mohammed age 31 
Sb Kidave'KI? , Baiakaioda House 
Kavai ailit Isl4Id 

44 	Jalee! j) , age 43 
Sb At1ai Vcloda, Poovammada 1-louse 
Kavaiathi Island 

45 	Delhath, age 33 
Sb i\4ohammcd 1 , Amanathakepuia House 
Kavai ai.hi Island 

46. Sharafudheeh, age 24 
S/bAli A., Poo\j.noda House 
Kavarathi Islnd: 	 Applicants 

(By Ad\ocate: M.K.Gangesh) 

Versus 

J. he Administiâtoi 
Adnmsti auon of the UT of Lakshadweep 
Ka\'aiathi-62 555 

2 	Dcpitmct fAgiicultuie 
:..p.fi-.al4weep 
Kavaiathi-68 	55 iepresented by 
its l)iiectoi 

3 	Dii cCtoi oi Pai ichayats 
Depai tment hf Panchavats 

u Adminisi i61 6 of the UT of Lakshadweep, 
Ka\'cliathi-682 555 

4 	)istiici PaicIiayat 
Ia\'iai.ii icicsntcd by its 
L\ecuti''e Officei 

5 	Village (Dwbcp) Panchayat 
Kavaat ihi Island iepiesented by its 
I \ecutive Offkei 	 Respondents 

(By Ack'opiel'M:r S Radhakiishnan) 

-I - 	,. 	.• 	.....•.;-:'- 	• - r 

' 	19 	OA 319/2013 
. 	.. 	•_ ••.i••_ .... 	.. 	. 	. 	I 

I 
bo -1r4isa, 1athnmeectta I-louse 

1iiiii151J 
I 

ill 	 I 	1 

. 



f 2 . C 1athuiharnn, age 33 
S/a Hassainar',, Beiichada House 
Athin 	Ilind 

3 M Khaleel, age 
S/a Khadei, Mamanoda House 
Amini Island 

 .P.:LSiraj, age.31 
S/a Abusaia,Putjiyail!ari -iHouse 
Amihi Island. 

 K. K. Iazak, age 27 
S/a: Kbdei:kçya, Knniyatamkakkada I-louse 
Amini Island 

6 PAshiaf,age37 
S/ô Ahamed, Pallam House 
Amini island 

7. C..Mbos•,age44 
S/a Attakoya, Keelachei y House 
Amini Island 

8 	13 Kasmikoya, age 42 
S/a Cliciiyakoya, Balapp House 
Amim Island 

9 	C 	t<oya, age 41 
S/o' I-lalDsakoya ,  Chnrnthabelli House 
Athirui lslapd 

10 	Iaheem M, age 33 
S/a Abdullakoya, Madam House 
Amini island 

11. 	Pookunhi:' •:' 
S/a I C Yousaf, Noormahal House 
Ahiin.i Iand.' 

(By Advaatc i K B Gangesh) 

Veisus 

11 	

1 

' I 	I' 

1 	ri]e11nItatar 
Ajmiwsuauon bithe UT of Lakshadweep 
Kavaiathi-682 555 

Applicants 



4Z 

Director of Ianchayats 
Departmpilt f :Panchayats 
.A.dmiriisttiöii.of the UT of Lakshadweep, 
Kavarathi682 555. 

Director of Fducation 
Directorate of Educatioti: 
Administration' of th iii of Lakshadweep 
Kavarathi-682 555 

\/illage (Dweep) Panchâyat 
Amini island represented by its 
Lxecutive Offlcer 

(By Advoéaté: Mr.S.Radhakrishnan) 

20 	OANo 32 5/2 013 

Mohammed Abdul lazak 
S/6, U.K. Nall;a.Koya 
Attalada I-louse. 
\ndrC)tt :Islartd. 

l:Moosa. 
Kandilani I louse 
IKadaI'll d I HI Island 

3 	1 Iamb Koya 1 
Sb Abdul Khadei 
13ii iyammada 1 louse 
Art Island:'. 

(By Ad.\qcte M. KJ3L (,],ngesh) 

\/ersus. 

S 

P. es p  oii dents 

Applicants 

1hç Administfatr, 
Administration of the Union Territory 
of Lcikhadweep Kavaiathi - 682 555 

2 	Ihe Diiectoi (S'elviLes) 
Adiumsti atlQnoi the Union Tei i itory 

La'kshad Weep (Secretanat), 
Ki\/aiatti —682555 

T5prtment .f Fnviornment of Forests 
: 	UiiO ici+itbry of Lakshadweep, 

T? 	Kavrathi - 682 555. 
. :,. 	 .• ,:.(. 	 / 	 / 

'-:•• A:: .................. 

Re s p0 n dnts 



Advocate Mi S (By Radhakiishnan) 

21. OA 326/2013 	: 

I. Savad T.K., agç4o 
Sb 	Mohamnicd A.P. Th.rinikkadu 
Kavarathi J°1and. 	H. 

2. AbddbakeiP:P 	ae 43 1 

Sb 	HãmzathVallipüra 
Kavarathi Island. 

J. 	. Abo.Qbacker PJ(.., age 34 
S/QFa.hahu11a,;Pu1eenakee1 
Kavarathi lslahd. 

4. 	Jehangeer !\P.age 32 
S/o..l-lanieed,Aliapura 
JKavai athi Island 

5 	Shajahan B , a 35 
S/10 Kidavc, Iadayi 
Kavaiahi island 	 Applicants 

(By Advocate IVli K 13 Gangesh) 

Veisus 

I he Adrninisuatoi 
Admin.-IstrLitibli'6f the U1 of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctoi o1Panhayats 
[)cpai trpent of Panchayats 
Adrnsti ationof the UT of Lakshadweep, 

a1athi - 68 555 
1,11 	 I 
*1. 	 ..... .I.;f•.L•. .... , j. 

f t 	1 

3 	Dcjitrneit of Science & Technology 
Union '1 cii itoiy of Lakshadweep 
Kavaicithi-682 555 
icpiescntcd by. its Diiectoi 

4 	\/illage (1)wccp) Pcinchayat 
Kavaiathi Island icpiesented by its 
Ixecitivc Oflicci 	 Respondents 

(By Advocate Mi S Radhaki ishnan) 



. 

/ 5 .  

22. 	Oi\ 327/2013 

I. 	Hrook, ige 40 
S'/O Kunhiko9a, Pulilpinakkad, 
Kavaraihi island.. 

2. 	Ummer 1Th rok age 
S/o \' . P. Kasmi Karthoiajura, 
Kavarathi Island. 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Kivruhi-682 555. 

Director Of 1nchayats 
Deprtmcpt p1 Panchayats 
-Administ-rat'lon of the UT of Lakshadweep, 
1\a\'aratlii-82 55. 

l)eparüiicn oIEn\/ironment & Forests 
Un idri Tern tory' of Lakhadweep 
Kavarathi-682 555 

4.. 	Village (D.\ye . p) Panchayat 
ka\'aidlhl Island iepicsented by its 
I \cculIvc 	- Ì cc r. 	 Respondents 

(i3y Ad'ocac: lr.S.Jad.lakrishnan) 

'1 -  
23. 	1\328/20;i3 . . 

Sai 1ulki C.P. age 34 
Sb Mohamooçl -1aj i, Chenclipura, 
lavarthhi: 

2. 	Sainul Hamccd PP., age 39 
S/c Auai 1(. P., Pokara Chepura 1-louse, 
K a vu :ath  i. 

TTh lohamme K. P., age 35 
1 	ioIJanizath13P., KarthoIapua House, 

. 	Ka'arifh: 

4 	bdl l(ie6i P , age 41 
- 	

S 	 Pailam 1-louse, 



• 	
I.C\a1atlLi.. : 

• 	 .• 	 S  

5 	Abai P 
Yd K 	cb'k P Paipadarn House 
ayai athi 

C 	
1: 

(By Ah'ocate 1i 	13 Ganges4h) 

Veisus 

The AdnThistrator 
Acftnini stratioi bf the UT of Lakshadweep 
Kavarathi-682 55. 

Applicants 

2. 	Direcor of Panchayats 
•Depaititlent:Qf Panchayats 
Admnistiation of the UT ofLakshadweep, 
Kivaiathi-682 555 

3 Di iec toi ofi ducation 
Diicctoi ate of Education, 
Admihi:trätir Of the Union Territory 
àf Lakshàdw.eep, Kavarathi-682 555 

4 	Village (Dweep) Panchayat 
Kavaiatlii island iepiesented by its 
Lxeutive Oflcei 

(By Avocate Mt S Radhaki ishnan) 

24 	0A329/2013, 
U 

1 hahua Beum MM, age 38, 
\1v/o Raum Rizecd, Madeena ManLil, Kiltan 
Su),Deivisoi , C. 	I wisting Centic Kiltan 
Diii let Panchyat, Kiltan 

2 	Shahu! 1-larneed P K, age 50, 
Sib Sayed Kya P S , Thottathakkaia 
Stoic Kccpei um Cleik ii 
C,  6 1 r Iwisting entie Kiltan 
)iti iet Pancha'at, Kiltan 

S.- 	 I 
- 

\r K Iazeenudheen, age 33, 
Sb Sa)ld Abdii1la Koya, 
I<cindcniku1am, Kiltan 

) Iiipci, Coi iisting Centi e Kiltan 
D{su ict I5 anchayat, Kiltan 

Respondents 

A p jjIi c alit 5 



:.J••j 	

•r .. 

(By Advocate Mi P VMohaiah) 

Versus 

The AdmuiisUtoi 
Administiation of tIe UT of Lakshadweep 
Kavarathi-682 555 

	

2 	biiectoi of Pnchayats 
l)epai tnentcf Panchayats 
Administi ation of the UT of Lakshadweep, 

• 	Ka à atIi i. 682 555 

	

• 3. 	The Chief ;Eecutive Officer 
.District Pa'néha'at Unit 
Kiltän, Uiii.on Territory .  
of Lakshadweep-682 557 	 Respondents 

(By Ad,vçate: Mr.S.Iadhakrihnan) 

25 0A331/2013 

Ilussai?1 KC , age 34 
S/a Sayeed Mohammad A M 
Kattiyamchatti cl-louse), Agatti Island 
U I' of I akhadweep 
Woi king as casual labouiei in the Department of 
Science & Technology, Agatti, Lakshadweep 

	

2 	Ilydei P 
Sb Sayced :.BLihàri HajiU. 
Pokkathappada (House), Agatti Island 
047 of La1shadweep 
Woi king as ) casua! labourei in the Department of 
Sciic & Tehno1ogy, Agatti, Lakshadweep 

	

3 	A1iAkaiK 13 , age 39 
/o Harnza (Il e  

Kunabiyq Hbuse, Chetlat Island 
Jt oil akshaè1'eep 

\\'oiking as casual labourer in the Department of 
Sciecc & Technology, Agatti, Lakshadweep 

	

4 	Na,mal Baikath K , age 27 
SIoSeççlikoya A. 
Kuiiyahiyoda (House), Chetlat Island 
Jt 'oft akshaivibep 

• 	.. 	 p 	 i 

Wçjir.g a casuai labourer in the Department of 
Ii.

Science & Teclno1ogy, 



Applicants 

(By Adooat 	 Sr & Ms Daisy I Daniel) 
I 	 iI 	 J 	III 	'Ii 

• 	 :: '. : 1  

' 4 	 Versus 

I 	The Adrninistiator 
UT of Lakshbdwcep, Kavarathi-682 555 

2 	Chaiipeison 
Village (t)écp) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dweep ) Panchayath, Chetlat Island-682 554 

The JUnior.Scientific Officer 
Deaitrnent f cience & Technology 
Chetlat-682 554 

5 	The Juniot Scientific Officer 
epaitiiient ofcience & Technology 

A,ani-682 55:7. 

6. 	Dirêcpr of .a,ichayath 
Departmen.t ôfPanchayath 
Kavarathi-682 555. 

(By Advocate Mi S Radhaki ishnan fot RI ,4,5 & 6) 

26 	4A33432613 

SPIaiiis 
S/a 16yalunhi 
Sailanivapuia, Kiltan 
I àkshadwep 

2 	K 1 Azhai 
S/a 'Sayed T3ubari 
Kui iyathivodu Ki1tan 

- 	3 	A P Ahathd 
S/a Kunhikoya 

' 	'\iirnauia, Filtan 

(By Advc.at Mi I/I R Haiiraj) 
- 	/ 	

I 

I 	 'Veisus 

Re spa 11 dents 

App! i can ts 



4. 	Director, 
SCr.VICS, 
UT of Lakshadwecp, Kavai atti 	 Respondents 

(By Advocate Mi S Radhaktishnan) 

27. oA34412o13:: 

I. 	Kassim A 
S/o.Attakbya P.P 
Al iathara House; Andrott 

Jalaluddin N 
i.Atiàkoya N.P 

Ncnguirimada I louse, Andrott 

Mbhamme:d 1-lassan C.E 
S/o.Kwihikoya SVP 
Fdayakkall4ouse, Andrott 

Mohammed Rafeek C.K 
SIo.loya K.0 
Chcriya Kakkanal I-louse, Andrott 

Mohammed .Kànai uddin M.K 
Sjo.Sjihabuddin Pookoya Thangal 
V1yaakkd?1 I louse, Andrott 

l;icUBaheer C 
S/b 
kda.)"akk a I }Iousc, Andrott 

1ooiu1 1-1assan A 

/ 	 Jq Nallayakoya U K 
! ../ 	 tlad Ilotse Andrott 

t 	...; * 	: 	 - 

' 5 1 

H -H 



>1' J 

S 	
I 

8 	frlwshida Begum C N 
DIo Late Shatnsiddin Thangal 
Chemayath 1'a1akath, Andiott 

II 

(By Advocate Mi jK Gangesh) 

sus 

I he Adminisuatoi 
Administi ation of the Union Ten itoi y 
oF1aksha.d\1e.pKavaratti - 682 555 

Director of Paicayats 
Depatment of Ranchayats 
Administi ation of the Union Tet i itory 
•0f Lakshackep; Kavaiatti - 682 555 

Departqient of E1ectriciy 
Union ]'erritQr 

- 	
of Lakshadweep 

Kavarathi .68255 

V.i1iage(Dep.)1Panchaat 
Andioti 1s1ai iepiesented by its 

682552. 

(By Advocate M r. S Radhakiishnan) 

28 0A345/2OL 

i\yshomma L C 
D/o 11amsa, E1achetta House, Agathi 

Applicants 

Respondents 

2 13 fa th LI mni: jR. V 
D/o Kasmi Ioya, Puthanveed 1-louse, Agathi 

IKadecja P 1<. 
I')/o KQyä 1 Lsan, PtiiaIad I-louse, Agathi 

1 	I 

Abç1MuhaI(fM K 
oAttakoyi, Mayamkkada House, Agathi 

i\bdul Shukdoi 
S/61, *at'e Usaf 
Melaillam I-louse, Agathi 

Iidayathulla N/l K 
Aboohackei Koya V K 

''faikashikalaçla House, Agathi 

'42iOoI 1 
/1 



ShowkahaliI M.: 
SJoUmmei:.B 
l\4alKaycIchOdcI House, Agathi 

 ayd Mohammed K 
/o Pookoya B 

Kcc pall I louse, Agathi 

aeeiiP 
S/o.Muha1if K 
Path.ada I1ouse, Agahi 

AbQobckerN.M 
S/O.Abdul Ra1man F 

a1ci Manzil, Agalhi 

 Abdi1S1iii.T.P 
Ibçhpi'a Koya C.P 

Tftekt1iik 111am, Agathi 

 Ark)/ 
S/b,Mphammd K 0)/a 
Kakkada House, Agathi 

 AzharC 
S/p.ivlpham med Koya T.P 

•Cha1laJ<kad l-lduse, Agalhi 

.'A3oobackèr 1s. 

S!9) 	fKoya T.P 
Agathi 

19. S 	dK • • 

/oIatc 1-hiiad I-laj i  K 



I 

Z2. 
Kula) noda i-ba se, Agathi 

V 11  

20 MohaiTIped 
/p Abdulla P 

Maiiythoda'l!ouse, Agathi 

 Muhammed Koya B 
Sb 	Koya 
Bi ya habi yod a :H ouse,. Agati1i 

 Naeesa M.K 
D/o.Abdulla Koya K 
f\/lomhamkaldKada Floise, Ag.athi 

1( 23  
'-10 Kunhikoya 
Pond inoda I loi.ise, Agathi 

24 Km asikoya K I 
S/.oAbbobcki:KPYa 
Kaftiai.nlmiócla Puthiya 111am, Agathi 

25. 	Aboobacker 
S/o..Ali Mdhammed 
lippathoda 1 lOuse, Agathi 

26 	I3adatidhecn'V 
Sb KQydssal 
\ia1da \'1an7Il, Agathi 

27 	)<amuunnisa 13 p 
D/ Mohaminpd S 
t3gtpathiyoda 1 louse, Agathi 

28. 	1liduibi 
D/b.AtaI.qy 

Seviyoda 	ouse, Agathi Maii iyam 	1-1 

29 	lalFet A P 
So Saycd I3uhu i I P 
AJiapappada I louse, Agathi 

I I 	ii 	4ti, 
30 	1 	idkecn,M P 41 

fr1anin 	1loise 	Agat.hi 

( 31  r 
SlotMuthukoya K 
çhei iyapappada I louse, Agathi 

// 



. 

S 	 - 

35. 	Naseer  
S/o..M uha Iii 
1hèk.ku 1uthiyâ 111am, Agathi 

36, 	Ubaid U 
S/o.l - lamz'a U 

:u10h11c1'0dachietta 1-louse, Agathi 

37. Syed.:Mohm med K.T 

Klctnih iih yoda I louse, Agathi 

38 Mahamood P P 
Sb Ayed .Mohaimed 
Puthiyapand'ai am 1-louse, Agathi 

39 	Abdulla 131 
S lo 1 athahulla 
I3iyashahiyodci I louse, Agathi 

 Flajaromma T. P 
D/o,Abdul kadei')oya P.0 
I hek ku Puth iyail lam, Agathi 

 s'eca1-K 	
- - 

-1Khalid'13 
Thi:iiiI<kaci 	-TdLise, Agathi 

 sIraf B' 
'4bo.ayed Ali K, 

/•- I-louse, Agath i 



53 

S 44. Roshna 
D/o Saycd Abdul Rahman 
I hachci iy 1 louse, Agathi 

43 akkaiiya P0' 
S/ollamiaKP 
Puthya Puia I louse Agaihi 

46 Cheiiyakoya K 
Sb 	late Attakoya 
Ko6dam1-1ous, Agathi 

 Showkathali 
S/o'.Late AttakOya 
Sai1anida I-louse, Agathi 

 Nissamudhen V.K 
Sbo.11amza C.K (Late) 
\/adak Keela 111am, Agaihi 

49 Chenya Koya A K 
io Kya i 

A1ilaKunnimmada 1-louse 
A at hi 

50. N40hànmd!i C.P 
Sb o.Kasmi Koya A 
ChhaIakap9da I louse, Agathi 

51. •ed:Mohñtheci K 
Sb 	Yousal A 
Kunnumpi am 1-louse, Agathi 	 Applicants 

(By Advoccuc Mi K B Gangch) 

Veisus 
........................................... 

1hQ Adminisuatoi 
Adipinisuation of the Union I erritoiy 
of! akshadwdep, Kavaiatti — 682 555 

2 Department ofAgiicultuie 
Union I cii itoi y of Lakshadweep, Kavai athi 
Rcpiescntcd by its Diiectoi —682 555 

3 Dnecto 'i of Panchayats 
Departpiert of Panchayats 
Ad ministi tion oithc Union Teiritoiy 
pI'Lakshadwep, Kavaiatti - 682 555 



- 

614- 

4. Villge-(qwepPachayat 
Agathi Island 	jresented by its 
Excutiv 	Qffidè.r —'6Q554 	 Respondents 

, 	 I 

(By Advocatd M 	3adhakrishran) 

29. OA 346/20 3 

 Ummer Farook Shah 
S/o.Aboosa!a 
Malikakal House, Arninii 

 P.A Sayed.Ii 
S/o.I 1amzakcya 
Phi.ya Asharbda House, Amini 

 aahh Eearn 
[)/o Ahamëd, 	N4alikakal House, Amini 

 Aharnedkoya 
S(o. Koyalddvu, Surambi House, Amini 

 Vliyabi P.0 
[)/o.Anthukoya, Palliyachetta House, Amini 

 j3ëçbi 	4.1 	: 
J/ç Il4msa,  !v1allipui a House, Kavaratti 

7 AIt<oyaV 
Sb 	Attakoya, Vadakkilapura, 
Iavarat1i 	 Applicants 

(By Advoce:  MjK.B Gangesh) 

- Versus 

lhe Ad.minisir4or 
'Vçlnn.iia-ion of the Union Territory 
pfLahciw.eep, çvaratti - 682 555 

- 	2. irectqr 	fi?anchayàts- 
3qpi tni\t of ?anchayats 
A'dniinItràtion of the itjnion Territot y 
of'I akshadveep, Kavaratti —682 555 

- 	S  

S 



) 	 5 

F • . 
3. 

	

ft LaShadweep 
athhi edby Director of Education —682 555 

11 I' 

4 	Iil1age (Dwee) Panch.ayat 
Arnini Island ipresented by its 
E,,.xeutive Officer - 682 553 

5 	Village (Dw&ep) Panchayat 
Kavaratti Lsland iepesented by its 
Executiye OlTficei - 682 555 

(By 	dct 	1 S adhakrishnan Adv 	 ) 

30 	Ok347i2Oi' 

1. 	$uharabi P 
[)Io..Kun.Fiikürthi 
PaIlichinHuse, Kavaratti Island 

2. 	Maharnoo M.1: 
I)o Hamzath 
Molakepura }Iolusc, Kavaratti Island 

3 	IIIJ1 bQ p 
t)YkO1a tii pci. 
Ufflkariapthi aJ Kavaratti Island 

4 	K T iiapV II

DIManaf . 
Puhiy'aveedu Kavaiatti Island 

5 	SaiornmaKP 
)/o lbiahimk'uty 
l'eelakoch ictiyapuram 
Kavaiatti A sland 

6 

atti I 1and 

7 	
1 

4Vàppd House, Kavaratti Island 
,..- 	'. 

c-f S. 	Beebi Aynepura 
Do Abduiahirnan 

yoepuia house, Kavaratti Island 
-. 	 t. .. 

............................. 

• 	' 	
•. 	.1i 

Respondents 



9. 

Island 

10 
	

SaIihah V. 
J)/d.Valiyà AFdurahirnan 
Vdakkunelcl1darn, Kavaratti 

Rhiyaibee T.1 
i)Yo.Ahrnnd K.P 

qItIa.pura Kavaratti Island 

12. 	Befathumrna13 
115/ó.Ab6obacke11 . 

Beerarhthbd kavaratti Island 

S.  

Island 

I 

13 	Rahrnath I3cegurn P p 
D/o Attal K P 
Pochaiachepura, Kavaratti Island 

I4aijanath 
D(o..vj,qthLAynapura 
1Uthpappepui a, lavaratti Island 

(ByA 
	

Gangesh) 

The Adrniistrator. 
IAd)iiinitrátiiiof the Union Territory 
of L akshadweep, Is avaratti - 682 555 

7 
	

iiectc' Siies). 
Administi ati,oh ol the Union Ten itory 

(Secretariat) 
Kay4!attJ— (555 	

I 

3 	Di 1id0tpi offli'dustiies 
U. i i 	I cii itqi ' of La1<hadweep 

/ 	Kavaiathi iepesented by the 
cctoi of Industi ies 

(By Advocate Mi S Radhakrishnan) 

j . 

Applicants 

Respondents 



l  

31 	OA318VO13 	I 

- 

KuriN 
/oShik 

1 

Noorumchetta 1-Iouse, Amini 

Aaoy'a 	. .... 
SLo...Mvthukoa, .. 
.St.i.rnbil-1O,Arriini--- 

Ariwar F-lussa:in - 	- 
D/o.Essa 	 - 
Kottapura House, Amijii. 

4 	Sajitha Beegtm 
Pa:eecl 	d-ulla KQya 
i3eli House, Amini 

Haaieëdathbi:  

Monakkallachetta House, Amini 

l-fassaihar 	. . 	- 
S/o.M ohamiied 
Alirnmechett 1-louse, Amini 

7 K C N'as 
SlO Ijjamsa 
Ku1vadachetta House, Amini 	 Applicants 

(ByAdvdcae N1r KB Gangesh) 

Versus 

I. ThcAdmin)s:trtor 
Adrninistrition:of the Union Territory 
of Läkhadweep, Kavaratti - 682 555 

2 I)iiectoi of Panchayats 
T)eprtme 	of Panchayats 
Ajrnifliatibri of the Union Territory 

l9kaQ1 (çep 
555 

3 Oepatmento1Eucation 
Union Territôiy of Lakhadweep 
Kavarathi iepresented by 
Diiector of Education —682 555 



iv 

Villa 	iw4) Pachayat 
Amini Island 	rtnted by its 
Execti'eOfeT - 682554 

(By Advocate Mi S 1!adhakishnan) 

32 0A35012013 

Mohammed liasan 
Sb 	Abdul Kadr 
Mohapuiakkad House, Andrott 

2 Abdul 1-la80n 	I  
Sbo. AttAkoya 
Kaithatt House, Andrott 

3. .$aycd.MohaPl1med 
SIô.Aboosala': 
Karchetta 1-IbAe., Andott 

Respondents 

ri 

5. 

(By A 

2, 

Iviohammed Hussaiti 
Sb Mohammed 
1pathiyoda House, Andrott 

ijuddeed 
S/9rcOYE11+\a lçoya 

era1ikada House,  Andrott 
II 

voc 	M T( B Gangesh) 

Versus 

he Administçator 
Adrnimstration of the 1riion Territory 
of Lakshaclweer5, Kavaratti - 682 555 

b ircuor of Panchayats 
JDepartrrent df Panchayats 
dt 	ib'•of the Union Territory 

U 

pt' 141k4iadwee  
555 

App! icants 

3 
Kavaratti reptened by its Chief Executive Officer-682 555 

4 	Village (D)*p) Panchayat 
Andiott Island iepresented by its 

14 

1  \I 1xecutive Offic,ei - 682 554 

(By AdLcate Mi S adhaknshnan) 

1 	 I11 	

1 

Respondents 



H 

33 0A351/2013 

1 Mohammed Hussai 
S/o.Indhee.n K.0 .: 

Bilutheth House, Anroft 

2 Salahudheen 
Sb Muthukoya 
Kunthathaam House, Ahdrott 

 Hassan 
Sbo.Attakoya 
Kunjanattichetta, Andrott 

 Yousaf 
S/o.Pookoya: 
Puthiya Eddiyákkal House, Amini. 

(By Ath'Ocaté Mr.K.B Gangeh) 

I 	 Versus 

j 	j• 
hedrnimstrtor 

Administration of the Union Territory 
o L kshadweep, Kavaratti - 682 555 

2. 	Diiectoi ofPànchayatsl 
9prtnent of Panchay'ats 

diiiisutjcn of the Union Territory 
fJJakhadvep 

Kvaàtti 682 555 

3. & Child Development 
Unon 1 evi ifoty of Lakshadweep 
Kayàrthi 
Reptesentçd Ipy its Director 682 555 

4 	Vii1ag (Dwee) Panchayat 
Anatt Islan'drëpresented by its 
Executi .ve ..Offlcer-682 554 

5. 	Village (Dwçep) Pancayat 
Arnini 1 1sland iepiesened by its 

' 	Fxecutivc Officer - 682 553 
71 	 S 

........................ 	. 

(BSdOc 	SRadhakrishnan) 

34 - 	T2)2O3 	I  

) 	
r 

Applicants 

Respondents 



• 	 • 	 . 	 •1• 

ii 
1 	Moharnrnediyaz Ich 

' 

3-'hac1id 4c;Jq, A1dot 
I 	

p 4 	i 

2 	MohathmedMàhoof k 

. 

Nee1thpura Hçue,Ahdrott 

3 	Marisoor Au 
S/o .M uth u koyà. :  
Pentamvelipur House, Andrott 

4. 	MOhammed F.1sal 
Stq.S..iccq.uë • 

Makket I-16use Andrott 

(By Advocate Mi'Mi GangeTh) 

Vrsis 
• ... 	 . 

I 	he Adrnmisti ator 
Administi ation of the Union Terntory 
of Lakshadwcep, Kavaiatti -682 555 

2. 	11)cpartrnent.6 'Animal Husbandry 
Union I et-i- i ~ i8. iy;6f Lakshadweep, Kavarathi 
Rcpicsepted by its [)irector- 682 555 

3 	birecranchayats 
bci&nrit f1P&nchayats 
Adnistration of the Union Territory 
olLakshadweep 
Kavatathi -682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
F xecutivc Officer - 682 554 

(By Advocate Mi S Radhakishnan ) 

35 	OA 35/2t1 	' 	I  

II. 	II 	
I 	I 

I 	
Ii 

Ktdai 	LI 

M flh1kák1a 1 ou  s6i,  Agatt i 

Applicants 

Respondents 



! 

3 1PAhrna 	I  
S/dMYousuf 	I 

'1 hekkputhya Veedu, Aatti 

 KP.Hornzakoya 	•. 
SIo.Aboobacker 
Kamaftnalmiyoda Puthiya 111am House, Agatti. 

 KhowkathaIi 

=H66:se, Agatti 

6 B. 	barafudhcen '  
S/o.U'rnne 	Ella 

F.Ioü Se 1  Agatti 

 V.K,Moharnined Mükthar 
SIo.Abdulla koya 
Ya—dAk K,6nninarnel House, Agatti 

 bdul Ral-dmLin, 
S/Q..)iiq 
h.1I 	1-Iousc, Agatti 	 Applicants 

I.... 

c1qate,"4i 	angesh) (By A 	 ' 1I3 G 

Versus 

I. 
...... 

Admfn i.s't r atI4bn of the Union Terntory 
of I akshadw1eep, Kavaratti - 682 555 

2. beatine 14f Animal Husbandry 
nip,i 	liiôro1Lalcshadweep, Kavarathi 

J.eprQscntcd Iy  its Director - 682 555 

3 
vm•.iiL 
Iccrpi Pjbchayats 
1)patiii1t of Panchayts 
4isttin 1 olthe 	JhionTerntory 

/< fLashawep 
Kavaraui - 682..55 

I' 	. 	
.. 

4 Vil lage (I)weç') Panchyat 
1

. 

Agatti Island represented by its 
Executive Ofcr - 682 553 	 Respondents -- 



r - 	- - - - --- - - 

(By Advoêate Mi S Rdhakiisinan) 

36 	O A No 354/2013 

Suhaiabi, D/o 1 hag Kya 
Kakkanal House, 	I 
Andion Applicant 

(By Advocate Mi K B Gange) 

Vei sus 

1 he Administratoi, 
Administi atin of the Union Territory 
of Lkhadv'eep,1(avarathi —682 555. 

2. 	TheDifctor (Services) 
Administration olthe Union Territory 
o1 L:akshadwp (Secretariat), 
lavaiatti - 6:82555. 

3 	[)cpaitmer\t clAgiiculture 
U. 	eriiótof Lakshadweep, 
Kavafathi -- 682 555 

Diredthr. Respondents 

(By Advocate Mi S Radhakrishnan) 

37 	()A 35512O13 

Muth*oya ' 	I  

S/a Shaiko'a 
Kakkanal I louse, Andi Ott 

2 	AtäIçilv 
/aAsànar 

'NUnrnad 	I'-kue, iiidrott Applicants 

(By Advoate N1 kjB Gangesh) 

- 	 I 	Versus 

heActrnmtstr4or  

Administiation p1 the Union Territory 
of Lakhadweep, Kavatatti —682 555 

/ 	 III 
( II 

. 



2 	I)irectoj of Parçhayats 
[)epatmerit of Panhayts 
Adm wisti at ion of the Urnon Territory 
of LUshadwee 
.K'ara.tti'- 82i555, c.. 

3 	Director of Iort, Shipping & Aviation 
Union 1 errit.oty of Lakshadweep Kavarathi-682 555 

Village (Dweép) Panchayat 
Androi.t Island represented by its 
Executive Officer— 682 554 

(By Ad.\'ocatc: Mr.S Radhakrishnan) 

38. 0A356/2013 

I-Iajarbmrnabi : 	1 
Dto.Koya Kdave M 

Ka:lpeni 
I .  

N4KCfieiyakya 
StMohaIni'ncdK'oya:Haji 
M.a!rn.ikkakad. House, Kalpeni 

	
App! icants 

(By Advocate: MrK;I3 Gangesh) 

Versus 

1. 	'I'he Adrninjirato 
1
8  Adniyiistratin of.the Jriion  Territory 

pj 1 Lakshawcep, Kviatti - 682 555 

2 	i&toôfPuchayats 
Iptrhent t  d Panchayats 

nidtion of the Union Territory 
ç 	s1ç1weçp. 

ka'.aiani - 62555 

Vj!r 	(w) Pchayat 
Kalpeni lslaid çeprsented by its 
EXecUtive Offlcer - 682 552 

	
Respondents 

- (By"Ad,yocate Mi S kddhakl ishnan) 

39 	bA'3'57I2OL 

A iK Abdul Salab 
SI Clçi iyakoya 

I i 	 (I 	

I i  

Respondents 



H 
Alikakada -16use, Ka!pni 

2 
I 	II 

S/o Sye1oy 	, 

Marcdu :, 

3 P 'Saker 1-IUssiri 
Sb Mohammed Koya 

KalpênL 

4. Abdul Lathf 
Sbo.PaI!ath Kuihi Koya 
Nenempappad 	I-louse, 	Kaipeni 

5 Attakoya 
/o Kasmi Kpya 

Kunhipuva1cj6f House, Kalpeni 

6 Abdul Naset 
S/.o. Muthu Koya 
N4aimikakada I-louse, Kalpeni 

7. M.K Khalee 
StoJ-Iamza:K:oya 
Maim ikakada House, Kalpeni 

8 Mohpmmd 	aser 
bo Mohammed Koya 

Peechiyatli House, Kalpeni 

9. Mit 	&i.àhihr. 

an,rnci House, Kipeni 

co 	Cheriya Koya 	I  
Sb Ahmed 
Ncdyam 1-louse, Kalpeni 

Mohammed Koya 
So Kunhi Koya 
Chejiyapui akad -1ouse, Kalpeni 

Ab 9,St$aefl 	I  

i(a1idia' IJuse Kalpeni 

Kasini kdy a 
Ib Kuhh Koya 

Mathilkadanàllal House, Kalpeni 

. 



': 	 •-•••. 	 :?:.•r::_: 	. 	 - 

. 	 . 

fI 	I 

f 
tIIf 

( 	 I 
, r qj  

1 4. 
Mda rhd 4oya 

heriy11*1afika1aIT1 I-louse, Kalpeni 

15 Abclul rIakeerr 
Sb 	cheriya Koya 
Melachedarn i-louse, Kapeni 

16 Hajuommabi 
I)/o Kasmi Koyq 
Akkara House 1a1peri 

17. Huthairath 
I)Io Abbas 
Aiaha1arou e Kalpeni 

18 Rasheed 
Sb Koyamma 
Manjiyenam I-louse, Kalpeni 

19 AbdulGafoot 
Sb 	Kasmi Koya 
Kadapwatha'illam House, Kalpeni 

• 	.:.. yr.. 

20 M'l1ava 
S 	PooIcoy 

'466-th I-10se, Kalpeni 

21 
ti 

T'Safiya 	1 
Dfo Moosa K C 
Puthiyapura House, Kalpeni 

(By Advocate Mr K E Gangesh) 

1 	
Versus 

1h 	Administi 1 tor 
cirn 	istation of the ilinion  Territory 

wed 	Kavaiathi - 682 555 

2. •.prn 	o:f Agriculture 
tiJthbj Feiitoiy of Lakishadweep, Kavarathi 

/ Rersentet1 by its Director 

/ 	 3 Directpi of Panchayats 
Deparrnent 	f Panchayats 
Adrniiistiation of the Union Territory 
ofLakshadweep, 	Kavratti 
...  \ 	 .r 

( 

Applicants 



S 
4. 

its 
Respondents 

	

40. 	O1.A58/20113I. :. 

Abdul Latheef 
Keela Villattom, Amni Island 
Lakshadweep. 

(By Ms,Shàhna Karth:ikeyan): 

:veisus 

	

I. 	Village (I)wep) Pancyath 
Arnñi Island 
Rersend by the Chir Person 

Secretary 
Department of Panchayath, Kavarathi 

DirectOr 
Frnpl9yrnent and Trining 
Unibn Territbryl of Lakshadweep 
Ka'arathi 

	

(By 	 for R 2&3) 

41 O9I2W I  

MuthuJbya' 
Mamprain. Hous4 
Amini Island,' Lakha'dweep 

(By AdvOcate: Ms.hahna Karthikeyan) 

ersus 

I. 

 

V ij -I;age ,,~(D\V.e&.p)w Panchayath 
Arnni Island 
Rresentcd by the Chai,r Person 
pL1682 552 	I  

	

, 	
•444 	' 	 4. 

	

2 	$ectthiy i 

i5p. .rtment of fanchayath 
KaTvara4thi - 682 555 

v. / 4 1 

Applicant 

Respondents 

Applicant 



'7 
I I  

1 	 . 	 •!. 	. 	 .. 	. 

3 	çqtM 
,1 	 1  ( 

nti:fl'nent 4d Trairnrg 

Respondents Kahi- 682 1 555 

(By Advocate 	S Mr Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehatliulla B.P. ;, aged 35 
Sb. MohámrnedKoya T.N., 
Labourer Kiltan, Residing at \'a!i'apura House, 
Kiltan Island.  

(By Advocate Sit P V Mohapan) 

Versus 
 

ur.of Lakshadweep, 
Kvàrátti68'2: 55, 
Eleciça1.visioñ., Kavarathy. 

J?.°' of:nayat ,  
Department ol Panchayat, 
Idrrpnisti alion Qf UT of Lakshadweep, 
Kavaratti - 62 555 

LhL 	 I  
j 

3 	Tl'Eecutive i Office', 
11ge Dwej1 Panchayat, Kiltan-682 557 

(By Advocate Si, S 1adhakrishnan) 

43 0A363/20113 

Y a s e r Arafath M V , aged 28 years, 
Sb E SeedikoyaLabburer, Animal 
Husban.diy Unit, Ktan, Residing at Moulana Veed, 
Edayakal, Kiltah 11 4land 

1 	I 

.11 	 1 	I 

(By Ad 	Sii? 1" 4ohanan) 

Versus 

1h'ed011niratoic 
. 	. 	I. I ..0 ...... 

Ui qfLakshdweep, 
X,avaratti-682 555 

Applicant 

Respondents 

Applicant 



Department f Panchayt, 
Admin istratrnn of UT Lakshadweep, 
Kavratti - 682 555 

3 	1 he Vetei inai i  Assistn Surgeon, 
Office of i li- ei, Veterinay Assistant Surgeon, 
(Ammal Husbandry Uni, 
Kiltan Island, L.kshadwep-6 8 2 557 

4 	T h Chairperson, Vil1ag Dweep Panchayat, 
Kiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul Qibish,S/o.S.inul Abid P., aged 27 years, 
Ma1ika4l,.Kiltan,.I1. of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal Ilushandiy Department, U.T.ofLakshadweep, 
Kavarathi 	I 	

Applicant 

(By Advo8t9 M's IJaisy I Daniel) 

Versus 

1 	f'he Adm,nist,dtor, 
Upioji feiiitory of Lakhadweep, 
K&vrath1-682 555 	I  

2 	Chairpei son, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	1)iiecti of Aiiirnal Hu 3andry, s  
U t 01 1  Lakshadweep, I'tavarathi - 682 555 

4 	I)frcor ofacha))athepartment of Panchayath, 
Kavaiathi 7 68 	5 	 Respondents 

[By Advcate' Sri S ahakñshnan (RI, 3 & 4)] 

45 (LNo 36612ô13 

I 	Mohammed Kasun 
Sb 	ayeed 

/ 	 kannipiia 1iouse 
jnd,oi..  

F ..... 
,I  

2 	h.Ei  

I 

. 



I 

epartnjen df gricuure 
Amirrtioiof'the Union Territory 

'LkThàdwcep 1.ávaratti — 6 8 2 555. 

	

6. 	\I11g(1)ee Panchayat 
An rOt Is1aid'epreentd by its 
Fecutive öffThër - 692 554. 	 Respondents 

(By Advocate Mr. . Radhakrihnan) 

46. OA 368/2OJ3. 

• 	
' 1.1i.akbya gd37 ears, S/o. Pookunni A., 

Puthiya CI ttackdaHouse, Andrott 

	

2. 	 :I yars, Sb. Sheikoya Thangal, 
I<añdéth H 	AdiotL 



	
.........---.-..-.---..----.-•.--.-..-._________ 	______ ______ 

ai 

3 	S4'ed M9h  ndShihbudheen Thangal, aged 28 years, 
S/ 	o'l 	k.ndeth House, Andrott 

, 

4 	i4ithtr Syd Stha,ged 23 years, 
Vcl,fl, LJ 	A .,,l,.,..tt 

1.icL;1aI I aIlU....U1 I IlJU.. IThIIUI UU.. 

5 	Mohartifned Salim, aged 44 years, S/o. Kidave A, 
Panchanal House, Andrott 

Khair, agedi2 >es,  Ië. Muthu, 
• Puleenakeel FeKavarattj 

Abdulbari, a.gd.34.years, Sb. Hamza Koy, 
Monalkal l-ouse, Arnln(1 

8 	Sayed Koa, aged 44 years, S/o. Pookoya, 
Meelacheri l-Ipuse, Arnini 	 Applicants 

(By Adocate Sri K L3 Gngh) 

Versus 

1The /\dIfli flist.1toF, 
Adrriinistration of the Uflion Terntory of Lakshadweep, 

: 

2 	Diiectoi 1Panchayats ... : .....' 
[epartrneit ot anchayats, 

ofthe Jion Territory of Lakshadweep, 
avti —62 555 

I)eartrne?nt f Agri cu ltire, Union Territory of Lakshadweep, 
Kavarathi,Jepresented by its Director - 682 555 

Village (Dv)ep) PancFayat, Andrott Island, 
epresented by its Executive Officer - 682 554 

Village (Dwee', Panchayat, 
Kavaratti Island, repres'ented by its 
Executive dfficei - 682 555 

i lhige (Dweep 4anchayat, 
lâd, i 	eserjted by its 

I,  . j. 	. 	 • . I:1 •. 

I 	- 
'1  

(By Adiocate Si S 1 

 

 

 

 

• 	.. .1 

	 Respondents 



Sulfeeket aged 42 yearsS/o Sayed Mohammed, 
Va1iyapra F1oue, Andtf. 

2 Mohammed Naer, aged 44 years, Sayed Ismail, 
Kerakkada 1-louse, Andrott 

3 M9hamrned Hussain, aged 48 years, S/o. Nalla Koya, 
Pa!lippuia House, Andrdth 

4. Kuiihis.ethikóy., a.ged.:5i years, Sb. Muneer, 
Puthiyath House, Andrott 

5 Cheiiyakoya, aged 32 years, Sb 	Nallakoya, 
Perumpally house, Andrott 

 N6ru1ATiêeh., 	36 years, Sb. Sha.ikoya, 
Pandath Puthiya Pura House, Andrott 

 1IaiTizakOya, aged 52 years, Sb. Koya Kidave, 
Chekkarakka 	Hxu:se, Andrott. 

S. years Sb. Ahammed, 
Ayriada Chetta 1oue, Andrott 

9 ama, aed 	3 yars, Sb 	Nalla Koya, 
1Janan'1rpada Hou, Andrott 

0 Mohrhmed Flussairi, aged 30 years, Sb 	Pookoya, 
Pattakal Katt House', Andrott 

11 Mohammed Isim A , aged 39 years, S/O. Yousuf, 
Amrnelam House, Andrott 

12 Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunn&1  House, Andrott 

13 aged 41 years, 	bo Koyamma A, 
Pandarath Hou, Andott , 

14 
1 	

' 	
I 

Mà1ammedShafl, aged 34 years, S/o. ihang Koya, 
KôheI\ 1hatain, Pokkada House, Andrott 

I I I  

F.hihabpdhin, aged 32 years, S/o. Koyamma Koya, 

16, 
'ikth 

5 	 I 
/ 

Kunhiseethi Koya, 



• 	 •. 	 .• 

72. 

Soudabi K C P , aged 29 years, D/o Attakoya, 
Kudambattu, heriyapura House, Andrott 

M. 

	 Mohammed Kasirn, aged 43 years, S/o. Sayed Mohammed, 

am 

(By 

Appikants 

Admi istriän f the 4nion Territory of Lakshadweep, 
Kaaràtti-682555. 

2 	I)iicctor o1Panhayats, 
I)epai trnent of Panchayats, 
Administration of the Union Terntory of Lakshadweep, 
K4varaul - 82 555 

3. \'il!age (Dweep) Prichayat, Andrott Island, 
reprsnte1 hjvits Eeèutive Officer - 682 554 

(By Advocate: Sri S: Radhakri$hnan) 

48 OA 370/2013 

I. 	Aoback 'd 35 years, Sb. Ukka.s, 
Kunhibiyoda 1-Iouse, Kavaratti 

2 	Musthala, add ' 36 year, S/o. Hamzath, 
J likariapurllouse, KaVaratti 

3 	'ooh agcç 37 ve4s,'$/o. Koyamma, 
Chiath94a ]oüs, Kvaratti 

JF 

4 	$ 1 Sharneen4, ged 30 years, D/o Khamar Khan 
Sainabiyoda Hquse, Kavaratti 

5 	Ayshabi, aged 36 years, Dbo Hamzath, 
Kec1akochapur HOusq, Kavaratti 

- 	6 	Shameen agec 36 years, Dbo Ibnu Maja, 
Va1iyali house, Kavaratti 

7 / MomatH, 	36 years, Dbo Hamzath, 
I3'adi FIpu, (avaratti 

.... ..... 	 •, : 	 • 

/ r .-- 	
'•.••c.. 	 .. 	 . 	 . 	 . 	 c 

Respondents 



S 
H 

8. 	Ramla13eegLm aged 34 years, D/o. Kasini, 
Muthibiyoda llouc, Kayaratti 3 . 

9 	Mu;ceb Rihman agcd 38 years, S/o. Abdul Khadei, 
' •Mouapurakid Hou:se, K:a.vratti. 

(By Advocate Sii K. B (angesh) 

Versus 

1. 	The Administraor, 
Administration :b1tIre Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director ol ahIiayats, 
Departnient of Pancha'ats, 
Administiation of the Union lerritory of Lakshadweep, 
Kavaratti - 682 555 

3 	{)iicctoi ate dFMcdical and Health Services, 
Union 'Icriiiry of Lalshadweep, Kavarathi, 
Represented by its [)irctor - 682 555. 

Village (Dwep) Parichayat, 
1avaratti lslt d represented by its 
Executive Off 	r -- 682 555. 

Village (E)\ee) Panchayat, 
AdrotIsldcpi:Qscnted by its 
I xccutivc Olf'icct —682 554 

(By Advocatc Si 1 	Radhaki ishnan) 

49 	OA'71/2Ol3 

1. 	P. Naseer, aged35 eas, S/o Kunhikunhi, 
Pallicham F:Ious, Kavaratti. 

2 	P 1 Nascci, 4ged 32 yeats, S/o Hamzath, 
Puthiya .1llai, Kävrati. 

Applicants 

Respondents 



. 

5 	Shabana Bcegum, aged 24 year, DIo Au, 
'l'hkWMcla I:! Liw, Kavj,ratti. 

	

6. 	Su1aikibi. aged 4.3 	as,UIo Kojan, 
Puthiya 111am, Kavaiatti 

	

7 	Abdul Ra,'ak, aged 28 years, S/o Mullakoya, 
Sarablyoda Hoe, Kaaratti. 

(By Advocate: Sri KB. Gansh) 

Versus 

	

1 . 	Ihe Adm IfllSftclt:!, 	. 

Administi ation of the 
Union ieiitoio C Lak.hadweep, Kavaratti. 

	

2 	Dcpcu tmcnt of Animal I Iusbandiy, 
Union '1'erritdiof Lakshadweep Kavaratti 
i epi cscnted by. its Directoi 

	

3. 	Diredtor of
. 
 Padhayats, 

Deprt. nient..o1 Panchayats, 
Aclniinistrationof the 
Liii ion lerritory of I ak.shadweep, 
K.avaratti 

	

4 	Vi1Lig (Dwccp) Panchayat, 
1Kidti 1 slarid rep..eseited by its 
léthi've Omcer. 

(By Advocate Sr i S Radhaki ishnan) 

50. O.A No. 372120.1 3 

Janialudhccn, Sb Abdulla U C 
Mudakkiyoda I Iquse, 
1K ada mat. 

(By Advocaic Mi K B (iangcsh) 
.................•.' 

Li Versus 

	

I 	c1hcAdminisu 
Adninisii ation of the Union len itoiy 
of 1akshad\\c.p, Kavatathi —682 555 

	

2 	lhef/)iicctoi(Seivices) 
Adninisii alion of the Union Ten itoiy 

Applicants 

Respondents 

Applicant 
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ofLaksha.dweep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its iirector. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Nal!akoya, 
Urnmerthakkada House, Andrott. 

M.M. Mohammed lqbal, aged 37years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. 6angsh) 

Versus 

The Administtatoi, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti .-682555 

2. 	I)irector oiPanchayats, 
Department of Panchayts, 
Administration ofthe 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andioti-682 554 

Village (Dweep) Panchayat, 
Andioth Island iepiesented by its 
Fxecutive Officer-682 554 	 Respondents 

(By Advocate Sii S. Radhakrishnan) 

:4 
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. 

52. O.A No.. 3:(J/2Oi3 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lak.shadweep —682 551. 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Setvices) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti I1and - 682 555 

Director of Pa.nchayats 
Union Terrftory of Lakshadweep 
Kavaratti island 682 555. 

The DirectOt 
Agricultural Departmertt 
Union TerritoTy of Lakshadwee'p 
Kavararti Fsland-682 555. 

Plant Protection Officer 
Office of the Plaiit Protection Officer 
Androth, Union Thrritory of 
Lakshadvveep - 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 3811210U 

B. Saidali, S/o late Mohammed Koya 
Palliyachetta, arrdayam House, 
Agatti Isl:and, Union Territory of Lakshadweep. 

2. 	K. Muhanirned Rafeek., aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 

/ 	 Union er1Ito1y of Lakshadweep 
/ 

• 	•1... 

: 

Jamaluddin, Aged 40 years, 
late Uminer, Mari'athoda Kandawargothi House, 
tti Island, Union Territory of Lakshadweep. 

Applicant 

Respondents 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Kelailla.in Thekkelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N., Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti 

The Chairperson,. Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

• 4. 	The Director of Panchayat, 
Department of Panchayat, Kavaratti., 
Union 'Territory of Lakshadweep. 

5. 	The Executive Officer/Special Officer, 
Village ([)weepPanchayat, Agatti Island, 
Union Territory of Lak.shadweep. 

6. 	The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

7. 	The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	• 	Respondents 

(By Advocate: Sri S. Radhakrishrian (R. 1,3 to 7)) 

54. 0A384/2013 

1. Ishaque A.C., aged 35, Sb. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 

.... Kiltan Island, UT of Lakshadweep. 

' 	 2 Abdul Rasak K C 	aged 37, , 

S/o laniikoya P P , Bus Driver, 
Dist ic.t Panchayat, Kiltan, 

,Rsiding at Kattichetta I-louse, 
4JK 1 14n Island, UI of Lakshadweep 
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3. 	Noorulla S.M., aged 39,S/o. Late P.S. Kunhimon, 
Bus Cleanei:istrict Panchayat, Kiltan, 
Residing at Sife Ma.nzil, Kiltan Island, 
UT o1Lakshädweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

I)irector of Parhayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

L 	Jahai.hali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Ami'ni Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Is1and Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, S/o. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandafri, aged 38 years, Sbo. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sbo. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
T Aini Island, Union Teiritory of Lakshadwcep, Pin —682 55 

/ 
I' 

7 	.lfeeru1la P. C , aged 25 years, S/o. Kidave Naduvatta Chetta, 
Aiiini Island, Union Territory of Lakshadweep, Pin —682 552 

I 

I'  / 



Abdul SalaiA., agd 38 years, Sb. Khader Thottanada, 
Aminipura, Al-nini Is1and Union Territory of Lakshadweep, 
Pin - 682 552 

Noorul Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Isnd, Union Tertitoty of Lakshadweep, 
Pin-682 552. 

Jalal B.M., aged 31 yars, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini 11and, Union Territory of Lakshadweep, 
Pin-682 552. 

NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini I1and, Union Territpry of 
Lakshadweep, Pin - 682 552. 

Nafeesath U., aged 35 years, DIo. Eassa Kottappura, 

Unnam, Am mi Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Adyocate: Sri ShiraZ Bhava V.S.) 

Versus 

The Union Territo'ry of Lakshadweep, 
Kavarathi - 682 55, 
represented by its Administrator. 

The Director of Patichayaths, 
Department of Panchyaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panch.yth, Aniini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lak.shadwep, Pin —682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territor.y of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA388/2Ok 

Ile 

	

I 	N Amanulla, aged 38 years, S/0. Sayed 
Mo'hammed P K, Puthiya Pandararn, Kiltan 

( 

	

2 	Mubc\iaka Banu, aged 27 years D/o Ibiahirn, 
!@. I4vanakkal House, Andrott. 

- 	 'ii 
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3. 	K.. Sajeed!din, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

I. 	The Administtor, 
Adrninistratiot of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Adrninistratioti of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)we.p) Pachayat, 
Kiltan Island, epresented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Ts1and, represeiited by its Executive Officer-682 553. 

Village (I)weep) Panchayat, Amini Island, 
represented by its Executive Officer 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abdul lakem aged 38 years Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoy K.C., aged 48 years, S/ô. Pobkoya, 
Karupathaillárn House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada I-Iouse,Kalpeni. 

4 	C1J I labusabi, aged 50 yeais, D/o Attakoya, 
Chciiyannallal House, Kalpeni 

5 	Hanecdabi, aged 41 years, Dbo Ramalan, 

I 



Paldath liouse, Kalpeni. 

A.T. Sheemal i, 42 years, DIo. Hamzakoya, 
Athanam Thoam House, Kalpeni. 

A.K. Muthu:; aged 53 years, DIo. Cheriyakoya, 
Al i kakkada Houe, Kal peni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam 1-louse, Kalpeni. 

Bambathi, aged 43 y'ears, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleern M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
MayamkakkapUra House, Kalpeni. 

1-lumairath P., aged 42 years, Dbo. Sayed, 
Poodiyath House, Ka1eni. 

1  C.O. l3alkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahimati, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada Hous.e, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral l-Iouse Kalpeni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura I-louse, Kalpeni. 

\. C.G. Naeema Be'urn, ag,ed 36 years, D/o. I-Iamzakoya M.K., 
Cheriyachaman (3th House, Kalpeni. 

19. 	K.K. Auakoya aged 59 years, Sic. Aharned Kunji Koya, 
Kandamkalam House, Kalpeni. 

b apgakoya ,aged 33 years, Sb. Chariyakoya E., 
Kohyala I louse, IKavaratti 

f 	! 

r 	2 1 	Hussain Au, aged 35 years, S/o. Nallakoya, 
Chcttina House, Kavaratti 

/ 



-- 

Jaffer, aged 	yeas, Sb. Hasan T.P., 
Kaladi HousKavaratti. 

Basheer, aged 36 years, Sb. Mohamrtied P., 
Kunninamel House, Kavaratti. 

Arnina, aged 42 years, D/o. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninamel 1-louse, Kavaratti. 

Rahrnath, aged 38 years, I)bo. Mohammed P.V., 
Alachaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpurain House, Kavaratti. 

Shamshadbeegurrì, aged 3 1 years, Dbo. Kuttiyamrned, 
Kunnam I-louse, Kavaratti. 

Jameela, aged 37 yeais, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 yeais, Sb. Ahamed A.P., 
KadapurathaUlam, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kavatatti. 

Abdul Rashed, aged 23 years, Sb. Hasainar, 
Urnbiyapura 1-1use, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthodä 1-louse, Kavaratti. 

MoharnrnedaliT.P., aged 35 years, 
Sb. Aboobac;ker K.K.,Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam Hothse Kavatatti. 

	

36 	JassinC,aged33yeais,Sbo AIiKP, 
Chonam 1-louse, Kavaratti 

37 Mohammed Rai, aged 37 years, Sb Hamzath Haji A P, 
Moldkepura 1-louse, Kavaratti 

/ 
1 	 I 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, A.mini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-1se, Kavaratti. 

Mushin, aged .39 years, S/o. Nallakoya, 
Kunithayapura House, Kavaratti. 

Akbar T.J., aged 33 years, Sb. Kidave K., 
Tharammaketira House, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavratti. 

Najumudeen P., aged 36 years, S/o. Shamsul Noor, 
Pallicaham 1-louse, Kavaiatti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A, aged 30 yeaYs, Sb. Khader, Agam 1-louse, 
Kavaratti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur 1-louse, Kavaratti. 

Abdul 1-lashim Ml., aged 33 years, S/a. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 
Umbiyapura House, Kavaratti. 

C.P. A6dul Ra.zak, aged 42 years, S/o. Mohammed, 
Chama,athappra 1-louse, Kavaratti. 

K. Abdul Ra.sheedu, aged 42 years, Sb. Hamzath, 
Kunhihiyoda House, Kavaratti. 

C.P. Raheern, aged 31 years, S/a. 1-lameed, 
Chandipura I-louse, Kavaratti. 

	

53 	M1P I Iabccb Rahman, aged 43 ycals, S/o. Khalid, 

/ ' r 	 Mclthu uvathapui a House, Kavai atti 

	

: 	

: 



Moominath, aged 37 years, D/o. Kidav, 
Neliyampura 1-louse, Kavaratti. 

1-lalima, aged.35 years, DIo. Koyamma, 
Tha1eekcpuraHouse, Kavaratti. 

Sayed Abdul jZaheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Urnmarinanoda House, Kavaratti. 

Abdul Reheem., aged 30 years, Sb. Hamzath, 
Mannayauta House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Ja1ee1, aged 39, Sb. Aboobacker, 
Puthiya Kunnmka1arn, Kavaratti. 

Muhsin, age'd 38 yars, Sb. Koyainma., 
Kunnumpura Hou, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn House, Kavaratti. 

Mariyornñiabi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura House s  Kavaratti. 

Mubeena, aged 23 years, I)bo. Sayed Poo, 
Neliyainpura 1-louse, Kavaratti. 

Salma,'aged 22years, Dbo. Cheriyakoya., 
Vadaki:ia pura House:, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya., 
Vadkilapura,Kavaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Arnini. 

68 	Mohammed Ali P M , aged 27 years, S/o. Harnza, 
Puthrya Manzil, Arnini 

69 	Chehy'koya, aged 41 yeais, Sb Abdul Khader, 
Pandaiam 1-louse, Amini 
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Cheriyakoya ;M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadrnath 

Shafee:V.P., a.g'ed 39 yeats, Sb. Ismail, 
Vadakki 1 apur I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta Hduse, Kadmath. 	- 

Najrnudeen P,N., aged 28 years, 
S/o. Cheriyakoya, Puthiythanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada 1-In6se,Aidioth. 

Muthubi A.K.., a:ged 42 yers, DIo. Muthukoya, 
Appurakkat Hôue, AdrOth. 

77, 	1-lajarommabi E.K., aged 40 years, Dbo. Shikoya, 
A Edayakkal Houe, ndroth. 

78; Badarudheen Koy:a A.. B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyatharnrna.da iithathabiyyapurarn House, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkada Hoise, Androth. 

Shahnaz Beeum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhat, aged 38 years, Dbo. Koyamma, 
Bappathiyoda Houe, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada HouSe, Androth. 

83 
	Khaulath L, aged 38 years, Dbo. Nallakoya T., 

Lavana1ka1 House, Androth. 

BaihaT., aged 37 yars, Dbo. Pookunhikoya, 
Thailath House, Aridroth 

th P.,ageti 42 yars, DIo. KoyaKiadve, 

F 
	 a I-1ouc, Andoth. 

• 	. 	- 

--: 	
f••\ 	 / 

/ 



Naseera Banu.M.K., aged 40 years, DIo. Kunhi Koya, 
Moo!akd I-Ióuse,And.roth. 

Kadeeshoinabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Saromrriabi Th, aged 43 years, DIo. Aboobacker, 
Thachery.Hous, Androth, 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery I-louse, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada Hou.se, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadarn House, Androth. 

Ramlath Beegum, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

Safiya.i M., aged 39 years, DIo. Nallakoya M., 
Mathi1ous., Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil.House, Androth. 

Hussain P.P.,Yaged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

00. Hussaii. E.K.., aged 48 years, Sb. Seethikoya, 
Edayakka1. House, Androth. 

;. 

101 Sayeed Mohammd Koya L , aged 54 years, S/o. Kader P, 
Laanakkal House, Androth 

.f 	 I 

. 



102. Hussa
. 

 K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada House, Androth 

103 Ismail, ag
m 

 ed 40 years, Sb Lava Burhikage Moosa,%
Kunnuange House, Androth 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
PathadaHou$e, Androth. 

Pookunhi, aged 31 years, S/c. Saye Mohammed, 
Keechelarn I-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura I-louse, Androth. 	 Applicants 

(By Advocate: Sri 1.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director oiPanchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavar4ti - 682 555. 

DirectO, Department of Labour and Employment, 
Admiriistrati9n of the Union Territory of Lak.shadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakhadweep, Kavaratti, represented by its Director - 682 555. 

I)epartment df.Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

• 	6. 	I)epariicnt of Women and Child Development, 
Administration of the Union Tertitory of Lakshadweep, 
Kavaiti, iepresented by its Director - 682 555 

7 	Department of Fishei ies, Administration of the Union Territory of 
Lakshddweep, Kavaratti, iepresented by its Director - 682 555 

7•., 	
:.'Y 

\Department of Animal Husbandiy, Administration of the Union 
Teriitoiy of Lakshadweep, Kavaratti, 
iepresented by its Director-682555 

/ 	I 
- / 



Lakshadweep Khadi and Village Industries Board, 
Kavara1i, reresented by its Chairman - 682 555. 

Revenue Sub, Divisional Officer, Kavaratti Island –682555. 

Sub Divisional Officer; Amini Island - 682 554. 

AssistanVEri.ineer, LPWD Sub Division, Andrott Island-682 553. 

Lakshadwe District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer –682 555. 

Village (Iweep) ?anchayat, Kalpeni Island, represented by its 
Executive Officer 682 55 1. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer-682 554. 

Village (Dwp) Panchayat, 
Kadàriatffi Island, represented by its 
ExecUtive Officei - 682 553. 

Village (Dweep) .Panchayat, 
Androth:Islard, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

Husain, S/o.Aboosala, 
Saiarnappada (Konchukakada) House, 
Agàhiresently working as Cleaner, 
RGS I1pitl, Agatti 

2 	Shukoor, S/b late Kidave, 
Pakrurnuparpda I-louse, Agathi, 
Present 15' wqking as Cleaner, 
RGS Hospital, Agatti 

3 	lathec, S/o Attakoya, 
Kalkandiyoda I-Toue, Agathi, 
Piesently working as Cleaner, 
ROS 1-lospital, Agatti 



1-larneedath, DIo Koyassan, 
Aynepara 1-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-1ospita1, Agatti. 

Subaid, D/ Mohaied, 
Kulaliod'a 1-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

1-lajara, DIo late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS l-Iospital,Agatti. 

Sheemabi, D/o late Shamsuddeen, 
Beeapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, DIo Harneed, 
Makkiyachoda House, Agathi, 
PresenUy working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla D/o Mohamed, 
Koylarn House, Agathi., 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulainá, S/6 Harnza, 
Kalanhithioda House, Agathi, 
PreeMIy .working as Cleaner, 
RGS 1-lospital, Agatti. 

Maharnood, S/o Koyassan, 
ArnpepáIly Flouse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/c.  Abdurahirnan, 
Mariyathoda 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

V 	
V 	 V  

* V 13.\ Abriirnari, Sb late Harnza, 
V  Me1a1Vi jam HQuse, Agathi, 

V  - 1resenbyw4king as Dhobi, 
V 	JVGS 1-Tpitâl, Agatti. 



P P.  

90 

Abdulkacler,S/o Ummer, 
BikS'l House, Agathi, 
Prenilyding as Dhobi, 
RGS lLtpcf Agatti. 

Abdulla,S/oKhalid, 
Kandavar GOthi House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Adminitator, 
Unioi Territoy of Lakshadweep, 
Kavaitti.-682555 

The Clirpeop, 
Vi!l:(p?p) Panchayat, 
Agttilsland Union Territory of Lakshadweep 682553 

3: 	The Mdicar Officer in charge, 
Commi.inity Health Centre, Agatti Island, 
Uni 5bn Territory of Lakshadweep 682553 	 Respondents 

(By Advc 	'Sri S. Radhakrishnan (Rl&3)) 
5 55 

59. 	OA
•
39312013. 

I1HI 
, 

C.uiakoy aged 44 years, 
Sbo Siij;Clkireyamrnakada House, 
Kadant Skilled Labourer, 
Offic&of th Assistant Engineer Electrical, 
Fectrical SLib' Division, Kadarnat. 

K.P. .Jalaluddeen, aged41 years, 
Sb 1-larn6edMadkinachetta, Kattipura House, T . 
Ski I ledabOurer, 
Ofice.h Assistant Engineer Electrical, 
EltriTh Division, Kadamat. 

.5 ..  

K.111 ksl, aged 31 years, S/o late Nallakoya 
Kunhi-Iouse, Kadarnat, Skilled Labourer, 
Office 	.Th4ssistant  Engineer Electrical, 
E1ectiidSüb Division, Kadamat. 

B.M. A.adu1la, aged 42 years, So 1-lameed Melachetta, 
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B invoirunad I-louse, Kadamat, Skilled Labourer, 
Ofic oijhe ;Assistant Engineer Electrical, 
Electrical SUbDivision, Kadarnat. 

5. 	K.P. Kunhikova, aged 41 years, S/o late Hassainar, 
Kee lacherry House, Kadamat, Ski lied Labourer, 
Office of the .:Assistant  Engineer, Electrical, 
Electrical Sub Division, 1adamat. 	. 	 Applicants 

(By Advocate: Sri, R. Sreeraj) 

The Adminisisator, 
Unio6 Territory of Lakshadweep, 
Kavtti -68 55. 

The DiiectorbfPanchayat, 
Department 6f Panchayat, 
Admiistratin of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

 The AUstantEngineer, Electrical, 
Electical Sub Division, Kadamat-682 556. 

 Th,.Chairpeon, 
Vil.Fige'1\vcêp Panchayat, .Kadarnat-682 556. 

(By Advocàtê: Sr S Radhakrishnan(Rl-4)) 

60. OA 39/01- 

I. UP. Ja.maiS/ 	CO. Koyamma, aged 39 years 
working a,S killed Labourer, 
Animal I-lusbandiy Unit, 
UnIon 	rriy of Lakshadweep, Kalpeni-682 557 
and rei•din 	t Umprampappada House, 
Kaleai Island-682 557. 

2 1 p Muthukbya, S/o late M K Hamzakoya, aged 43 years 
working 	s SkiIled Labourer, 
Anima1HUsbdndry Unit, 
UhionTeritoiy of Lakshadweep, Kalpeni-682 557 
and residing at Thithiyapada House, 
Kalpehi 1slarid-682 557. 

3 M I Iydci 	S/o late M K Youscf aged 43 years 
woikmg as Casual I about ci 

/ I 	 / 

( f.  .. 

c 

: 
// 



Animal Husbahdry Unit, 
Union..Teritdry of Lakshadwep, Kalpeni-682 557. 
andresiding 	t Manchiyanam House, 
Kalpehi ilard 7 682 557; 

 K.0 Mo}i mmcd IbntiJaffer, S/o K.P. Sayed, aged 44 
years; v'oikin 	as Casual Labourer, 
Aniiia1 Husbandry Unit, 
Uni1.....ritby of Lakshadweep, Kalpeni-682 557 
and rsiding 	t Kakatchiyoda House, 
Kalpeni Island682 557. 

 M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Cua1 Labourer, 
Anirhal Husbahdry Unit, 
Union Terri:toiy:ofLakshadweep, Kalpeni-682 557 
and residing it Malmikakkada House, 
Kalperii Islari.d-682 57.. 

 M. Kalam, S/oM.C. Muthukoya, aged 34'ears 
workingas çsual Labourer, 
Animal Husbandry Unit, 
Unin Teiiitoiy of Lakshadweep, Kalpeni-682 557 
andsidingt Matal House, 
Kalpeni Islad-682 557 

 K.K N'bha:rned Rafeeque, S/o V.K. Kojankoya, aged 45 
yeai,workig as Casual Labourer, 

Animal I-ivaiidry Unit, 
Unioti•Tei:ritiy of Lakshadweep, Kalpeni-682 557 
and residiig.t Kandarnkalam House, 
Ka1ehi.Jlh.d-682 557. 

8 M 	unkiya, S/o late M C Ahrnedkunji, aged 47 years 
workib, 4

üs
casual Labouier, 

T- Aniria1 	andiy 	Unit, 
U 	 of Lakshadweep, Kalpeni-682 557 nior 	'1 ei ritiy 
and rèsing it Maral House, Kalpeni Island-682 557 

9. K.O. Abdul Salarn, S/o P. Assainar, aged 39 years 
working as Casual Labourer, 
Ahjrnal Husbahdry Unit, 
UniOn Territôrv ofLakshadweep, Kalpeni-682 557 
nd residing at Kakatchiyoda House, 

Kalpeni Island682 557 
9' 	(__ 	., . 	 •. 	. 	 . 

10 PP Musthafa, Sb 	late Sayedmuharnmedkoya, 
aged 47reaiS, woiking as Casual Labourer, 

husbandry Unit, 

........................................... 
........................................................ 

. 



Union Territory of Lakshadweep, Kalpeni-682 557 
and residing ht Pokkarappada House 
Kaipeni lslahcL-682 557. 	 Applicants 

(By Advd( 1 Sri NIt 1  Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry.  of Lakshadweep, 
Kav.aratti ,-6825 55 

The Chief xecutive Officer, District Panchayat, 
Unior Terri :tory of Lakshadweep, 
Kavartti;-6;S2555 

The Veterinary Assistant Surgeon, 
VillägeDwëèp Panchayat, 
Kalpeni-682 57 . 	 Respondents 

(By Advocate: Sri .S. Radhakrishnan) 

61. OA 395I201 

Saiü! Abid, S/o Yusuf, aged 40 years, 
Chirjni1laa 1-Jo use, Kadarnat, 
I Ie4ei T D1,61ct Pane hayat, Kadarnat 

Ab•1 hukb, S/o Sayed Au, aged 41 years, 
I-louse, Kadamat, 

BuDiiier, District Panchayat, Kadarnat. 

M. Khalid, 5/0Nadeer, aged 43 years, 
Madurakam I--louse, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keert1'ii.;I4ahal House, Kadamat, 
I-1e1pei 2  istrict Panchayat, Kadarnat 

1 '  
/ - 	(Byd\ocae Sit R Sreeraj) 

-- - 	 Versus 

Applicants 



S.L 

The Adnisratoi, 
Unibri i rritory of Lakshadweep, 
Kavaiti-6 	555 

The Iircorof Panchayat, 
Depadm.ent f.Panchayat, 
AdminiStratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sii S. Radhakrishnan) 

62. OA 400I201 

P.P. Sirj• ad 44 years, S/o, 	M. Subair, 
PuthiyaPan1aram House, Agatti Island, 
Unin Terripry of Lakshadweep. 

 Noushd A1i 	ged 32 years, S/o U. Sabjan, 
KeelaSaramiim Pada House, Agatti Island, 
Union T

.
rritory of Lakshadweep. 

 M.1. , hdul Naser. aged 28 years, S/o M. Abdul Rahiman, 
Me1lom •lTlouse, Agatti Island, 
UnionJ'e.rnitory of Lakshadweep. 

 T.:a1idYâged 30 years, Sb 	Kidave, 
Me1aU1un11oUse, Agatti Island, 
Union 1 cii itoiy of Lakshadweep 

 K.C. AbdulShukoor, aged 38 years, S/o Kasmi, 
Kariyaillachetta House Agatti Island, 
Union Territ4ry of Lakshadweep. 

 M.P. Niaarniiddin, aged 27 years, S/o M. Abusala, 
Me:laUiaIi.ôuse, Agatti.Jsland, 
Union Lii itoiy of I aI(shddweep 	 Applicants 

('By Advocate 	i i N Anilkumar) 

Versus 

dministiatoi, 
Uron I ciritory of Lakshadweep, 
Kvciiatti -682551 
/ 

2I... The Chäirpeson; 
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Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
- 	Union Territory of Lalshadweep-68255:1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

Tlie Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti. I stand, Union Territory of Lakshadweep-6825 53. 

(By Advocate: Sri S. Radhakrishnan) 

63. 0A404/2013 

Nadirsha N.P., S/o Nal!akoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (1-louse), Kalpeni Island; 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology -
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

e Chairperson, 
(Dweep) Panchayat, Kalpeni. 

- >, 	-- 	tor of Panchayat, 
• De 	nt of Panchayath, Kavaratti-6825 55. 

.1 
7 

1 . 

:--, 	 •d/. 	V 
- 

Applicants 



4. 	1 he Director, 
	 S 

I)epartrnent of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30.  years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anijnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti -682555 

[)irector of Panchayat, 
[)epartrnent of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-68255 5. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Ki!tan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of' Lakshadweep, Working as 

_Honeopathic Attender in Horneopathic Unit 
/:. 

l 	 - 

(By Advocate Mr. Grashious Kuriakose, Sr) 
(By Advócae Ms Daisy I Daniel) 

I,. 	J 7 * / 	 Versus 

Applicant 

Respondents 

Applicant 



th 

The Administrator, 
Union Territory .of Lakshádwëp, 
Kavarátti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Ki itan. 

Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rua1 Health Mission, Kavaratti-682555. 

Medical. Officer in Charge, 
Primary 1-Iealth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

 Abdul Kareem C., aged 42 years, S/o Subalr P.P., 
Chonam House, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 Hafsath N4., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

 Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

 Ummer C.K., aged 54 years, S/o AlifT.P.; 
Chekkaldal House, Agatti. 

8' 	'Ab'oobacker P K, aged 31 years, S/o Koyassan, 
./ Pt1kotta House, Agatti. 

C  

9 Mohammed T P , aged 39 years, S/o Hamza, 
1'1 hop5umpadi House, Agatti 

Respondents 



I 

Saromma M., aged 39 years, D/o 1-Iarnza, 
Mariyathoda 1-louse, Agatti. 

AshraiA.K., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda I-iuse, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Rou!Iammada 1-louse, Agtti. 

Shalmabi PP., aged 36 years, D/o l-Iarnza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555, 

Director of Panchayats, 
Department of Panchayats 
Adninistrationof the Union Territory of Lakshadweep, 
Kavaratti-682555. 	. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 444112013 

Aboosalih, S/o Rashe Koya,, 
Padalapura, Kiltan Island.- 
Union Territory of Lakshadweep, Pin-68255 8. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

Union l'evritory of Lakshadweep represented 
by the Administrator, 

TKavaratti Island. Pin- 682555. 

S 



2. 	The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

3, 	The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

4. 	The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union 'lerritory of Lakshadweep, Pin-682558. 

.- 	The Assistant Enginer, 
Electrical Sub Division, Kiltan Island. 
Union Thrritory of Lakshad\veep 
Pin-682558. 	 Respondents 

(By Advocate: Srj. S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I-lamecd K,, S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saicem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Ki Itan Island, 
Union Territory of. Lakshadweep. 
Workil)g as Casual labourer in 
Lakshidweep Building DveIoprnent Board, Kiltan. 

Hisininooi', So Mohammed, aged 38 years, 
Pak,iyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
\'Vorking as Casual labourer in 
I .akslmadweep Building Development Board, Kiltan. 

Ponkuni, S/o Pookova, aged 48 years, 
Surambivoda (H) Ki Ran Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiliun. 	 Applicants 

., 

7 ,;4• 	 .. 
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, 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti 

Director of Panchayat 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate Mr. S. Radhakishnan (RI, 3104)) 

69. 	O.A No. 488/2013 

SalmatiT 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. (3angesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 
of Lakliädwèep, Kavaratti - 682 555. 

2. 	The Director (Services) 
Administration of the tnion Territory 
of Lakshaiweep (Secretariat), 
Kavaatti-682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavatathi -682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishrian) 

Respondents 

 

S 



to' 

K. Bushra Bgum, W/o Hakeem, 
Aged 27 yeai, Casual Labour, 
Office of theVeterinary Assistant Surgeon, 
Animal l-Iusbändiy Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iainarayan) 

Versus 

Applicant 

the Administrator, 
Union Tetritory of Lakshadweep, 
Kavaratti Island, pin- 682555. 

2, 	The Di ector of Panchayat, 
Departnt of Panchayat, 
Union Territory of Lakshadweep, 
Kavarátti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Anithal 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

71. OA 499/2013 

Rahrnath Beegurn Keelakunnikkam, 
W/o. Mohammed 13.1K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam House, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

2. 	Mohathriied Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data I:ntl'y uperai.or tIVRJIN1LAJJ- ) 

/ Vil1age (Dwecp) Panchayat Office (MGNREGA) 
IKadamath Island, Union Territory of Lakshadweep, 
Reiding at Mahka I louse, 

adamat Island, 

: 	 •.. 	,.. 

/ 
v . 

Re spon dents 



- 	 ' 	

S 

(02. 

Union ['eiiitoiy of Lakshadweep, PIN —682 55 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 	
•S...,S 

Union Territory of Lakshadweep, 	
S, 

(Depaitinent of RuraJ Deve,lo .pmçnt) 
Kavaratl i.  

The District Programme Coordinator, 
MGNREGA, Kavarathi,  
Union Teiutoiy of Lakshadweep 

The Programme Officer, 
Natioral Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment.Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respoiidents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street LightMintenance 
Villagé Dweep Panchayath, Arnini Island 
Union Territory of Lakshadweep 
Permaiient address : Kunninamel House 
Arnini island, Union Territory of Lakshadweep 
Pin-682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

1. 	The Adinistrator 
Union .'ritory of Lakshadweep 
Lakshad'eep Administration 
Kavaratt'i;— 682 555 

2. 

* 	. 	..:. 
\ 

The Executive Engineer 
(Department of Electricity) 

ministration of the Union Territory of Lakshadweep 
aaratti - 682 555 	 5 

A 

le $ecretary (Panchayats) 
(1i?fTctorate of Panchayats) 



• 	65 

Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village i)weep Panchayat 
Arnini Island, 
Union Terrilory of I...akshadweep - 682 552 

The Assistant Engiiieer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island —682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 55 	• 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

73. 	O.A No. 509/2013 

Maleela Beegum K.C. 
I)/o. Indeen Kandilath 
Kava! Oietta I-louse, Androth. 

Shahicla Beegurn K. 
DIo. 1-lmzakoya 
Kand lath I-louse, Androth 

SubaiclaM. 
D/o. Kidave U.K 
Makl<et I-louse, Androth. 

Ayshaieegum P.V.K 
D/o. Yakoob P.K. 
PuthiyPentamveli Kad 
Androth 

Rahmath I3eegum i 
D/o. 1-Imzakoya P.P, 
Kunhali i-louse, Androth. 

Thahira L. 
T 	ik/o 	ccthi Nallal 

I-louse 
Anciroth. 

Respondents 

7 

;- 

ida A. 
Syed Mohammed M. 



Aliyathara 1-louse, Androth. 

8. 	Faihirnathu Suhurabi P.V.K 
DIo. I'4ajeed P.V.K 
Pentarbe1i Kad, Androth 

9, 	Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1-laseena Beegum C.P.l 
DIo.• Abdulla M.P 
Chernrnachery Puthiya 111am House 
Androth. 

12 	1-labsabi P.U.P 
DIo. Fäkarukdheen K. Cheriyadarn 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Vesus 

The Administrator, 
Adrninitration of the Union Territory 
of Lak adweèp, Kavarathi - 682 555. 

2 	Ditectof ate of lndustiies 
U nion1Trritory of Lakshadweep 
Kavarthi, repi:esented by the 
Director of Industries - 682 555. 

3. 	Coir.Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(13)' Advocate: M. S. Radhakrishnan) 

74. OA 510/2013 

I1 aseeI 11 	 1-laseenabi Therakkal 
Therald6l 1-louse, Kadamath 
Data 121y Operator 
Vi1lagèweep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R..Sreeraj) 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village ([)weep) Panchayath 
Kadamat - 682 556 

The I)istrict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Offider MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-.3,5&6) 

75. 	OA 55'7/2013 

K.V .N a seer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
K ii tan 

2. 	K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 

(By Advocate: Mr.R.Sreeraj) 

Versus 

I / 	he Administiatoi 
Union Feiritoiy olLakshadweep 

/ :: 	•• 	Kyaratti - 682 555 

2 	1 he Director olPanchayath 

Applicants 



106. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Chairperson 
Village ([)weep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Seconday School 
Kiltan - 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan'(R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kad amath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadarnath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 

• Residing at Biriyommada 
Kadamath Island 

P:Amanulla 
Cook, Government J..B.School 
K adamath 
Residing at Kunnumpura 
Kadamath Island 
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Ummer PP.1 
Cook, Government J.B.Schbol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

I-iidayathulla P 
Cook, Government J.B.Schqol 
Kadamath 
Residing at Kadamath Islard 

Muhammed Shafi P.P 
Cook, Government S.B.Schbol 
Kadarnath 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kaamath 
Residing at Biriyornmada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan 

Versus 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
'[partment of Panchayath 

( 	. 	dministi ation of Union Territory of Lakshadweep 
F 	 Kvaratti - 682 555 

3.. 	The Head Master 
I Tr/ - 	

/ 

t 	\// 



Government J B School 
Kadamath - 682 556 

 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

F-Iabeebu!la P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
TKadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Respondents 

App! icant 

 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakri.shnan) 

78. .OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

t.:..: 

	

/ .:. 	 Habusa 

	

: 	 Alacapada, Kavaratti. 

4. 	Y.acob 
Ka1di I-louse, Kavaratti. 



I 
5. 	Muhammed Salih 

Aynepura I-louse, Kavaratti. 

 Fareeda Beegam 
Molokepura House, Kav.iatti. 

 Saleem 
Pallicharn 1-louse, Kavaratti. 

8, Baniban 
Nambicham House, Kavaratti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 Nafeesathbi 
Poodiyam I-louse, Kav.aratti. 

 Jamaliyat.i 
Thin ii ipura House, Kavaratti. 

 Fazeela l3eegum 
Kannipura House, Kavaratti. 

 Ummer 
Thirinikad 1-louse; Kavaratti. 

4. Firoikan 
Athnachammada 1-10use; Kavaratti, 

 Jaffer 
N4arikilarn House, Kavaratti. 

 Amanulla, 
Mela 111am House, Kavaratti. 

 Sirajudheen 
Molokepura 1-louse, Kavaratti. 

 1-liyasudheen 
Chamayathapura 1-louse; Kavaratti. 

 Fathahudeen 
Kadapuiathaba House, Kavaratti 

/ 

20.:. Muncer 
Kuttipapepura 1-louse, Kavaratti. 



lO 

Ashik 
Puthiya Al ikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb ftahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

I-lazaraih 
Chungam House, Kavaratti 

Khahd 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 

7 	 Depaitmcnt of Animal Husbandiy 
Administiation of Union Territory of Lakshadwecp 
Kavaiatti-682 555 

- 	 Vil1age (Dweep) Panchayath Kavaiatti Island 
1/iepiesentcd by its Executive Officer, 

/ 



(By Advocate: Mr,S.Radhakris) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 	H 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegirn 
Cook, G.l-I.S Kadmat 
Residing at Melachetta I4jakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.\/.Mohann) 

Versus 

1, 	The Administrator 	. 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library,, Kilthan Isi;arrd 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishhan) 

80. 	0A601/2013. 

Rasheed Koy.a S.V., S/oi. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshdep, Pin -682 .5 55. 	Applicant 

(By Advocate:. Mr. Shabu Sredharan) 

Versus 

eiiitory of Lakshadweep, represented by the 
Adm;nistiatoi, Kavaiatti Island, Pin —682 555 

C. 
 

2 	llje D1 ieuoi of Panchayath, Union Teiiitoiy of Lakshadweep, 

1 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchyath, 
Kiltari Island, Union Territoy of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep)Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin - 682 558. 

S. 	The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	. 	 Respondents 

[By Advocate: Sri S. Radhakrishnar)(Rl, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, S/o.Jamzath, 
Sara Manzil 1-louse, Agatti. 	.1 	 Applicant 

(By Advocate: Sri K.B. Ganges) 

Yersus 

I. 	The Administrator, 
Administration of the UniOnTerritory of Lakshadweep, 
Kavaratti-682 555. 	S  

Director of Panchaats,L 
Department of Pan chayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department ofEducation, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director L682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represente'&by its Execitive Officer, 
682 554. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. MA 635/2013 	- 

Fathahudhe.en K.P,, aged 40years, Sb. SayedMuhammed Koya, 
Kattampalli House Agatti. 

Younis, aged 31 years;S/Abdulla, Marlyathoda House, 



0 
Agatti. 

K.M. Shahida, aged 40 yeaers, DIo. Kasmi, Kuttiyam 
Muluiyoda House; A.atti. 

K.M. Arnina, aged46 y,ears, D/o. Abdul Rahrnan, 
Kuttiyam Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

H: 	Versus 

I. 	The Administrator, 
Administration of the:U:nion Teritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in chkrge 
Community Health Chte, Agatti - 682 553. 

Medical Officer in C:Ire,Rajiv Gandhi Speciality Hospital, 
Agatti - 682 553. 

5, 	Village (Dweep) PaPchàS/at,  Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegum Ml., Meppa.da 111am, 
Agatti Island 

(By Advocate: Sri K. B: Gangesh) 

Versus 

1. 	The Administrator, 
Administiation of the Union leiritory of Lakshadweep, 
Kavaratti-682 555. 

S. 

/ 	( : 
2 	lIircctoi ofPanchayats, 

- Dpaitment of Panchayats, 
Administration of Union Ferritory of Lakshadweep, 
Kâvaiatti —682 554 

Applicant 



Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Ka\'aratti - 682 554. 

\/illage (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

84. OA 822/2013 

B.P. Navas, Aged 27 years,.S/o. Kasmi M.P., 
Valiyapura I-louse, Ki!than Island P.•O:: 
UT. ol Lakshad weep. 

(By Ad\'ocate: Sri P.V. Mohanan) 

Versus 

1. 	The Administrator. 
U'l' of Lakshadweep, 
Kavaratti-682 555 

Applicant 

Director of Panchayat, 
Department ofPanchayat, 
Administration of UT of LakhadWeep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 	 Respondents 

~ 

85. OA 880/2013 

Muthukoya N.P 	. 

Nalakapura, Kiltan lsland 
Union Territory of Lakshadep-682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

\/ersus 

	

• 	 ,• 	

\, 

.Un:ion Territory of Lakshadeep repreente 
:by.the Administrator 

Kvaratti island - 
682 555.1 	•: 



.1 

Director of Panchayath' 
Union Territory of Lakhadweep 
Kavarattj Island - 682 55 

The Senior Adrninjstratje Officer 
Education (District PanTchayath) 
Union Territory of Lakshadwep 
Kavarattj Island - 682 55 

The Principal 
Government Senior Secondaiy School 
District Panchayat, Kilañ Island 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakrishnan) 

86. ()A 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta HousJ, 
Chetlat island 
Union Territory of Laksh.th.eep- 682 554 

(By Advocate: Mr.Shabu Sreedhaian). 

Versus 

Respondents 

Applicant 

Union Territory of Lakshad:wep represented 
by the Administrator 
Kavarattj Island - 682 555:; 

The Director of Panchayah 
Union Territory of Lakshadweep 
Kavaratti Island 682 555 

The Senior Adrninistratie Officer 
Education (District Panchyath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555" 

The Principal 
- 	Jovernn1ent Senior Secondary School 

lDistiict Panchayat, Chetlat Island 
\Thnon Territory of Lakshadweep 682 554 

(BYRt3vycate Mi S Radhakiishnan) 

,.-.- 

Respondents 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 ;. S  

(By Advocate: Mr.K.B.Gangesh 

Applicant 

Versus 

1. 	The Administrator 
Administration of the Unidn Tëitory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavàratti —682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyammada I-louse 
Agatti Island 	 S 	 C 

Buar Jamhar T.P 
Thekiapura House 
Agatti Island  

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Unioh Territory of Lakshadweep 
Kavaratti Island - 682 555 

2 	Diiector olPanchayaths 
Department of Pan chayaths 
Ad:istration of the Union Territory of Lakshadweep 
Kavãrattj Island - 682 555 

Respondents 

Applicants 



Project Manager 
Desiccated Coconut Pöder Unit 
Lakshadweep Developrnnt Corporation Limited 
Agatti, Kavaratti —682555 

The Deputy Director (Admn) 
Lakshadweep Developrrient Corporation 
Kavaratti —682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrlshnan) 

89. OA 939/2013 

I. 	Safiyullah K.C. 	. 
Kuttiyachada House 
Kalpeni Island 	: 

Saifulla MI 	.. 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 	L. 

Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni House 	. 	. . 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti island - 682 555 

Director oiPanchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 

	

/ 	 Kavaratti Island —682 555 . 	. 	... 	..,. 

3 	Lakshadweep Building Development Board 
:Union Territory of Lakshadweep 
Kà's.'aratti represented by its Secretary - 682 555 

	

• 	
N 	 . 	 . 

	

• 	
N 	 " 	1 

	

• 	
: 	 / 



The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its. 
Executive Officer - 682 553 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshádweep 
KTh'aiatti tepiesented by its Secretary - 682 555 

/1 4 	he Techical Officer 
Lakshaweep Building Development Board 

AhdrohIslnd - 682 554 

Respondents 

Applicants 



• 	 U9 

Village (Dv'eep) Panchayath 
!Androth Island represented by itS 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
I-lamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 
Is 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

/*cutive Enginer 
Dartment of Electricity 

: 	

:tt1 Union Territory of Lakshadweep 



i2LO 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territoiy of Lakshad weep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internâl Inspector 
Agricultural Department, Kalpeni 
Kunnarnkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed lqbal KP\/ 
Internal Inspector 

-gricu1tura1 Department, Kalpeni 
KIfrnnipcìvavaliyammava House 

1K1pi lsland 
Unor 7 er1ltoy olLakshadweep 

- 	 I.. 



	

0 3. 	1--'areeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeii.i Island 
Union Territory of Lakshadweep 

(By Advocate; Mr.P.V.Mohanan) 

V ci's us 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchàyath 
Administration of Union Territory of Lakshadweep 
Kavaràtti 	682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanani Pally I-louse 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Fhe Union of India 
Reented by the Secretary to 

'Y7 	'Goveent of India, 
Mip:istry of Home Affairs 
NewDeIhi-1lO 001. 

Applicants 

Respondents 

Applicant 



2. 	The Administrator 
	 I 

Union Territory of Lakshadweep 
Kavaratti - 682 555. 

J. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep —682 555. 

4 	.1 unior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0 R D E R 

Hon'ble Mr.Justice A.K.Basheer, Member (fl 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis ibr 89 days and re-engaged after a technical breuk of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagments are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

DisLt Panchaysts. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

- being regularized even though they have been working for years together, albeit 

on casual/daily wage basis Iherefore the common prayer in all these cases is for 

issuc ol a diicction to the respondcnts to rcgulai iic then scrviccs In the case of a 

:fevv qthers who ha,eben retrenched on completion of the period of engagement, 

)tliP/ayer is for issug direction to re-engage them. 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala 1-ugh Court in Administrator and another 

Vs. Naderkova and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the lollowing decisions in support of the above 

i.oji tent ion: - 
1f\ 

Seoeiary, 5/ate of Kai nalaka & Others Vs Urnadevi and Others - 
(2o06) 4 S ( C I 
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2 	Sithe 4fRaJa5lhan Vs Davci Lal - (2011) 2 S( C 429 
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3. 	Saiya Prakash and Others Vs. Stale of Bihar and Others - 
	 Is 

(2010)4 SCC 179. 

. 	Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

leemon V.!?. Vs. Slate of Kerala - 2012 (1) K/-IC 397. 

State of Kerala Vs. Valsamma - 2012 KLT 294, 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& .1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departnents like the Department of Science 

& Technology, Industries, . Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more,than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergoim However, in those eases also, no material has been 

placed before us in support of the above contention Similarly it is not in 

dispute tlhat such engagements were not made against sanctioned posts In 

short, this piocess of casual engagement on daily wagc basis for 89 days 



has been gOing on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days 	for several years as a matter of routine. 

Apparently it is a case of 1-lobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

piestion of regularization of the services of such irregularly appointed 
/ employees be considered on merit in the light of the pi inciples settled by 

the Ap\Court in the cases in S. VNarayaviappa - AIR 1967 SC 1071 

R.N.i\'ànjundappa -- (1972) 1 scc 409 & B.N.Nagarajan - (19794 scc 

O7 as/ one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a. ground for directing 
regularizat ion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made Jar not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
jaur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regtilar appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

admitted position that 800 posts of teachers were lying vacant, 

the Ape3ourt expressed the hope that the plight of the appellants would 

also be 1ik;en into account by the administration and consider the 

desirability 9f relaxing the age-limit provided in the Rules 



• 13. In Nanjundappa (Supra), the Aex dourt had held thus:- 

'If the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules," 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Distri Ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether, any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout.the year; but 

stiiJ it appears that many of them have been allowed to continue. Many of 

have been engaged in one scheme or the other sponsored by the 
(Z 

/  Central Government or in some such other schemes or programmes floated 

by theAdministration on its own by utilizing the funds available with it 

_Th'dinistration or Village (Dwcep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments  under them: It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

nurnberofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such psts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of th Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

j3proached this Fribunal, aggrieved by the failure of the Union of India 

arid theLakshadweep Administration in granting them temporary status 

I. Yundr. tfie Scheme for Temporary Status & Regularization introduced by 

theUhin of India, in O.M.No. 510161861Estt (C) dated 10.09.1993. It 

aparXhat the upkeep, maintenance and distribution of the drinking water 
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to the lodal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Sectibn 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casudi labourers as per the parameters of the 
schèe. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme 10 the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the regular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayatson the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 

for fresh recruits without considering them for the grant of temporary 
saits if eligible as per the scheme. 

	

*f 	 The Division Bench of the High Court while allowing the Writ 

	

\ 	Ietiti'oi filed by the Administration noticed that another Bench of this 

/ 



Tribunal in Original App1icationsN6.1297 &218 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certJicates. We have good reason .10 reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by ijie administration and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dailv rated 
wages to the unemployed local persons................... 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have sIown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. 7'. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. 7'. Administration to 
prevent misapplication of funds gianteci to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

• The above decision was confirmed by a Division Bench of the High .. 
Court in \O P No 28776/2001 Still later, OA No 1008/1997 and OA 

.No5.7i19,8 were also dismissed by a common order following the 

decisith. mentioned supra This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grape error in 
giving direction to Lakshadweep Adminisiration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization)Scheme 1993 and prescribe it 
prospectively to the Panc'hayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall, within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200I stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

ons of power have changed after the last Panchayat elections. Some 

Of the rl s of appointments were cancelled by the successor Committee 

. ' ice these Panchayats. More importantly, fresh engagements are 

.being,' 
	

ade 	on 	political 	basis 	and 	some 	of 	the 

di 
	

ents/retrenchments also have political colours. 

S 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are \'ested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained, in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panliayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997 -   Sr.i P.V.Mohanan who appears for the applicants in some of the 

cases, éOnteiids that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



Is 
development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994.   The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. it is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, a1bit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

—and many of them since 1997. Quite a lew of them have been working for 

erids ranging between 5 to 10 years There are only very few who have 

/ rf/ ­beba working for 2-3 years or less. Most of them are still continuing on the 

aisf interim orders passed in these cases. 
/ 

I 

S .  

2 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
inducted under specific schemes 

Those who have'been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

/ 	 , ......... . 

- .. (c) 	Those who have been engaged under one scheme or the 
• • other(àther than those who have been engaged under the Mahatma • • 
	Gandhi national Rural Employment Guarantee Scheme (MGNREGS 

fo/ short), but not those who come within (a) or (b) above. 

N 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise//slandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA PJó; 
507 of 2013),, if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to AS in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

1 employees were sought to be disengaged. Understandably, all these 

/si&rPIyees who faced the threat of disengagement have approached this 
/ 

Tribuni and those Original Applications are also included in this bunch of 

case 2t appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts, or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The 'predicament of the islanders is understandable. 

1-lowever,, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

coxieration to those employees who have been working on casual basis 

1Or more"than a decade or two Similarly, the plight of those employees 

who 'have been working on casual basis for the last S to 10 years is also 

( 	I 	
ecivally pitiaDle These employees, in our view, are entitled to get the 

ji 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for years together on casual. basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299,325, 347, 354,366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 

April4,2014. I 

K.CEORGEJOSEPH 	 JUSTICE A.K.BASHE?,R 
ADMTrISTRAT1vE MEMBER 	 JUDICIAL MEMBER 
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